1103 Budget (General), 1957;58-;[ 22 MAY 1957 ] General Discussion 1104 -

Under sub-rule (1) of rule 111 of
the said Rules, I appoint Shri Jaswant
Singh to be the Chairman of the Com-
mittee.

NOMINATIONS TO THE COMMIT-
TEE OF PRIVILEGES )

Mr. CHAIRMAN: Under sub-rule
(1) of rule 168 of the Rules of Pro-
cedure and Conduct of Business in
the Rajya Sabha, I hereby nominate
the following Members to be Mem-
bers of the Committee of Privileges: —

. Shri Govind Ballabh Pant

. Dr. A. Ramaswami Mudaliar
. Rajkumari Amrit Kaur

. Shri P. N. Sapru

Diwan Chaman Lall

. Shri Bhupesh Gupta

Shri Ganga Sharan Sinha

. Shri K. P. Madhavan Nair
Shri R. C. Gupta

Shri Abhimanyu Rath.
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Under sub-rule (1) of rule 169 of
the said Rules, I appoint Shri Govind
Ballabh Pant to be the Chairman of
the Committee.

NOMINATIONS TO THE RULES
COMMITTEE

Mg. CHAIRMAN: Under sub-rule
(1) of rule 183 of the Rules of Pro-
cedure and Conduct of Business in
the Rajya Sabha, I hereby nominate
the following Members to be Mem-
bers of the Rules Committee: —

. Shri S. V. Krishnamoorthy Rao
. Dr. H. N. Kunzru

Shri Amolakh Chand

Shri P. D. Himatsingka

Dr. D. H. Variava

. Shri P. S. Rajagopal Naidu

. Shri N. B. Deshmukh
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8. Shri J. V. K. Vallabharao
9. Shri R. P. Sinha

10. Shri K. Madhava Menon
11. Shri B. M. Gupte

12. Shri Jai Narain Vyas

13. Shrimati Yashoda Reddy
14. Shah Mohammad Umair

NOMINATIONS TO THE GENERAL
PURPOSES COMMITTEE

Mr. CHAIRMAN: The following
Members are nominated to the Gene-
ral Purposes Committee: —

. Shri S. V. Krishnamoorthy Rao
Shri Govind Ballabh Pant *

. Shri M. Govinda Reddy

. Shri Maganlal Bhagwanji Joshi
. Shrimati Savitry Devi Nigam
. Shri R. P. Sinha

. Shri R. P. N. Sinha

Shri Jaswant Singh

. Shri Bhupesh Gupta

. Shri V. K. Dhage

. Shri Ganga Sharan Sinha

. Shri H. D. Rajah

. Shri Jaspat Roy Kapoor

. Shrimati Maya Devi Chhetry
. Dr. Raghubir Sinh

16. Shri R. S. Doogar.
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Shri S. V. Krishnamoorthy Rao will
be the Chairman of the Committee.

Mg, CHAIRMAN: There are other
Committees like library and other
things. We will make them later.

THE BUDGET (GENERAL), 1957-
58—GENERAL DISCUSSION-—conti-
nued

Mgr. CHAIRMAN: Now, Mr. Nali-
naksha Dutt, you took thirteen
minutes yesterday. You have to wind
up in a minute or two.
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"Pre MENISTER ror FINANCE (SHRI
T. T. KRISHNAMACHARI): May I
know, Sir, whether any decision has
been taken as to how long this debate
will continue, and whether the !teply
will be today or iomorrow?

Mgr. CHAIRMAN: I will st;y after
this I

Hon. MEMBERS: We did not hear
what he said.

Dr. NALINAKSHA DUTT (West
Bengal): Sir, yesterday I spoke about
the inadvisability of imposing expen-
diture tax., Today, I am referring to
the wealth tax. Now, the hon.
Finance Minister has said that the
wealth tax has got a historical basis —
the historical basis is that relating to
Sweden as pointed out by Prcf. Kal-
dor who referred to some other coun-
tries, but which are these countries,
we do not know. The hon. Financc
Minister wants to be a litile generous
to the people of the higker income
group. He has reduced their 1{ax
from 91-8 per cent. to 77 or 84 per
cent. Generally, persons earning Rs. 2
and Rs. 2% 1lakhs have combined

earned and unearned income. If the
two are taken as half and half, the
reduction will be barely ten per

cent. This benefit also will not be
obtained by persons who are in the
income group between R-. 50,000 and
Rs. 1,50,000. A purely earned incceme
of Rs. 21 lakhs is derived only oy a
few lawyers of the tepmost rank or
the cinema artists. Therefore, the
benefit which he has shown is not
very effective,

Now, his generosity has been coun-
teracted by his Wealth Tax. Its
main object is checking evasion and
denuding the rich of their wealth.
Prof, Kaldor says that the obligation
on a tax-payer to give return annu-
ally of his total net wealth as well as
of his income should help consider-
ably in checking evasion. But I do
not think that Prof. Kaldor is aware
of the fact that the presermt Income-
tax Officers collect a full hist of the
house properties and shares excepting

' years back, even 'the

sthe jewellery for the purpgse. of -
income-tax. Therefore, évasion ~by
assessees is not possible and the
advantage of this may be taken by
the non-assessees. Again, the Estate
Duty officers collected, about two
quantum of
jewellery.

The hon. Finance Minister was very
uncharitable {o the richer class who
had inherited or accumulaied wealth.
In his press conference, he said that
he would like to see that those who
held property worth Rs. 30 lakhs
started selling it. Well, genrerally, the
people in India still have some accu-
mulated or inherited wealth, They
a'so have contributed io our culture
and to our industries. So, I do not
like that he should always think of
denuding them of their wealth,

The main trouble in regard to the
Wealth Tax will be in resard to the
valuation. It is very difficult to value
a property. Now-a-days, properties
in the urban areas are governed by
rent laws which have reduced the
value of housing properties. . 'There-
fore, in considering the valuation, the
Finance Minister should remember
that it should be on the basis of the
rent collection and not on the actual

valuation of the house. There also
Prof. Kaldor is theoretical. e says
that the book value or the reserve

price of the owner should be taken
as the value of the house, but if at
that price it is not saleable, the
C.P.W.D. should buy it and thereby
make the Indian Government a land
and housing agency. 'The Estate
Duty Authorities rejected this idea.
Therefore, there will be a tremendous
difficulty in asecertaining the actual
price of a house in the urban area.
Then, I should like to sav a few
words about jewellery. This will be
a very unpleasant task for everyone,

even for the Finance Minister. What
will be the position even of the
Finance Minister if some inspector

comes and inspects his private Ero-
perties, jewels, shawls, silk, ete.? For

the valuation of all these, will the
Government appoint some jewellers
or some silk or shawl dealers for the

PN
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purpose of valuation? So, the valua-
tion of jewellery should pe.excluded.
Valuation of wearing appare! also
should be excluded from the Wealth

Tax. He thinks that he wili ; get

about Rs. 4,000 per person. (Time

bell rings.) . .
Taw, W

. . BT
Two minutes more, "Sir,

Mr. CHAIRMAN: No. Pleafe wind
up.

Dr. NALINAKSHA DUTT: : Wealth
Tax on companies, is a double tax.
First the companies’ wealth is there
and there will be a tax on if, on the
total amount. That wealth is owned
by the shareholders. The shareholders
will again pay a tax on their total
wealth. So, practically, the compa-
nies’ ‘wealth which 1is the share-
holders’ -own, will be subjected to
double taxation. The Finance Minis-
ter has not been .very kind to the
companies. He . has increased
income-tax and super-tax. -He has
introduced compulsory deposits and
Capital Gains - Tax and over and
abgve all this, the Wealth -Tax. He
says that he has reduced taxes on
dividends, but the reduction has been
made from the November Budget not
from the February Budget. So, it is
not very encouraging to the private
sector,

As regards the cotton mills, they
are mostly losing on account of high
exeise duties. If thege losing mills
are asked to pay Wealth Tax, it will
cause a great hardship to them and
some of them may have to be closed
down, Therefore, it is necessary that
the hon. Finance Minister should not
pit any’ Weafth Tax on losing ccn-
cerns or he should reduce the_ excise
duty on cloth or make some& sort of
an adjustment by upgrading the
count limits so that the mills may
produce a better variety of ¢loths and
really help the common consumer.
By upgrading the count limits,. he
will also be helping less consumption-

of cotton, and at the same time, pres,

ducing a better variety of -cloth. So,
if you want Wealth Tax, you should,

also see that the mills do not lose by
paying excise duties heavily.

Mr. CHAIRMAN: Mr. Dutt, now it
1s time,

Dr. NALINAKSHA DUTT: 1 sit
down, Sir, i

Mgr. CHAIRMAN: I have “‘here

beforé .me 46 names of whom 33 d&id

not take part in the discussion on the
President’s Address and 1 have the
names of ,twelve who have taken
part in that discussion. We may sit
down today till six of the clock in the
evening, . Tomorrow, the Finance
Minister will reply at 3-00 .M. I am
gving chances to those who did not
participate  in the President’s Address
first, and if there is any time left,
those.wheo. did participate will have a
chance» Anyway, the Finance Minis-
ter’s reply- widl be at three of the
clock tomorrow. There is so much of
repetition in many of the discussions,
as I . have seen. The poor man’s
burden and the ' raids on” hoarded
wealth—those itwo thingsw=—are there
on both sides. But, as far 1s possi-
ble, I hope you will make some con-
tribution which has not already been
made by other Members.

Surr H. N. KUNZRU (Uttar Pra-
desh): Mr. Chairman, as the Budget
is concerned with the prowvision of
means by which the Second Five Year
Plan may be carried out and as subse-
quent Budgets will inevitably -be ccn-
cerned with the same subject, it s
necessary to know what--the exact
cost of carrying out 'the Plan will be.

Now, the Finance Minister said in
his speech in March last that . the
foreign exchange needed for carrying
out the Plan would have to be greater
by 400 crores of rupees. And in para-
graph 37 of his recent speech, he has
said that the estimated gap in the
baldnce of payments has widened
partl{y Decause in some respects the
initial estimates were on the iow side
and partly because of the rise in prices
abroad. I want to know whether the
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totai cost of the Five Year Plan now
15 Rs. 5,200 crores or more. Has the
cost of the Plan increased further on
account of the rise in prices inter-
nally or the rise in wages or the
inclusion of items which had not be=n
originally taken into consideration in
computing the cost of the Plan as
pointed out during the debate cn the
Plan in September last? I think that
we must have a full idea of the cost
of the Plan before we consider the
measures that are being adopted in
order to provide the means for carry-
ing it out, and I have no doubt that
the Finance Minister will give us full
information on this point.

Now, Sir, taking the Plan as pre-
pared by the Planning Commission
and bearing in mind the inecreased
requirements of foreign exchange, we
have to consider what proposals the
Planning Commission made .n order
to increase the resources of the Gov-
ernment of India and of the State
Governments. The Commission sug-

gested that a sum of Rs. 450 crores

be raised in the first instance, half
of which was to be raised by the
State Governments. It is alsc pointed
out that according to this Plan, even
it all the resources envisaged by it
were forthcoming, there would still
be a gap of Rs. 400 crores between
the requirements of the Plan and the
available resources. It suggested
that every effort should be made to
cover this gap from domestic resour-
ces, i.e., by means of taxation, as far
as possible, and the profits of public
enterprises. I think the manner of
approaching this problem by the
Commission is insignificant. It shows
that the Commission itself was in
some doubt regarding the practicabi-
lity of carrying out the Plan in its
entirety, and it seems to me that the
Finance Minister himself is rot sure
to what extent the resources needed
for the fulfilment of the Plan will be

available. He has said in paragraph
38 of his speech as follows:

“The estimates of required out-

" lay have gone up since the Plan

t

was formulated. The fulfilment of
the Plan to schedule postulates,
inter alia, the availability of external
resources on a considerable scale,
and the need for these resources
mm the greatest in the earlier
part of the Plan. Evidently, short-
falls in this respect cannot be made
good by a draft on domestic resour-
ces. We have this aspect of tihe
problem under continuous review.
It is not possible to say at this
stage to what extent the progress
of the plan will be affected because
of foreign exchange shortage. The
core of the Plan is steel, coal, trans-
port and ancillary power, With the
external assistance that has been
already promised and with Jjurther
support from the International Bank
and other sources, we shall, T ‘hink,
be able to carry through the pro-
jects in this ‘core’. This group of
programmes has the highest prio-
rity in view of its bearing cn fur-
ther development. But, in regard
to other projects, especially, those
for which no external resources ar
specifically forthcoming, and which
are not otherwise of high priority,
it would be prudent for us not to
make fresh commitments for some
time until the outlook Dbecomes
clearer and we have more assurance
of our Dbeing able to find the
foreign exchange resources needed
for them.”

Now, in view of the fact that both the
Planning Commission and the Finance
Minister are doubtful about the avail-
ability of the funds required for
carrying out the Plan, it is necesgary
to examine carefully the scale on
which taxation is now being imposed.
Before I deal with this aspect of the
matter, 1 should like to have infor-
mation with regard to the foreign
exchange now available.

The Finance Minister said in March
last that Rs. 450 crores of foreign
assistance was in sight. Now I would
request him to give us the details of
this sum so that we may know the
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sources from which this assistance
has been obtained. In the second
place, we should like to know 1o
what extent he expects further assist-
ance in the near future. He has
mentioned certain sources from which
he expects to get more money, but we
should like to ‘know from him what
the estimate of the possible foreign
resources that will be available to us

1S,

Now, Sir, before considering tae
guestion of taxation, I would like to
ask him what measures have been
taken by Government to add to our
earnings from exports. This is a
subject to which the Finance Minister
has referred more than once. But we
are not aware of any particular step
having been taken to increase these
earnings. I know that a committee
has been appointed to consider this
matter. We do not know how long
the committee will take to submit its
report, but #t is of importance for us
to know, in view of the amount 3t
foreign exchange needed, whether it
is possible for us to expect a substan-
tial increase in our expqQrt =arnings
in the course of, say, a year or two.

Now, Sir, I come to the question of
taxation. I have already poinled out
that the total sum to be provided by
taxation, according to the Planning
Commission, was Rs. 850 crores. Now
if equal contributions were 0 be
made by the Centre and the State
Governments, obviously the Centre
had to find Rs. 450 crores. But I
assume that the resources of the
States being less elastic than those ot
the Centre, the Centre will have to
bear a greater portion of the burden,
because suppose that the Centre
would have to find out, say, Rs. 550
crores and the States Rs. 300 crores.
Now let us consider how far the
taxation that has been imposed is in
accordance with this apportionment
of the burdens between the Centre
and the States. I do not want to go
into the details, Sir, because I think
I have already lost fifteen minutes.
We have imposed taxation up to the

1112

present time which in a full year
will yield, including the States’ share,
about Rs. 188 crores. The total taxa-
tion imposed in 1956-57 would yield,
including the States’ share, about iis.
81 crores, and the total taxation that
is gomng to be imposed this year will,
if agreed to by Parliament, will yield
about Rs, 107 crores a year. 'The
total will therefore amount to about
Rs. 188 crores, not including the yield
from the expenditure tax. This
means that 1n three years the yieid
will be about Rs. 565 crores. In
1957-58 the yield is expected to be
about Rs. 93 crores, and in 1956-57
the yield should have been, if we
take the increase in revenue as a

result of the Second and Third
Finance Bills of about Rs. 4 1|2
crores, about Rs. 56 crores. All these

come to about Rs. 713 crores. In
other words, almost the entire burden
of providing the extra funds has been
taken upon itself by the Centre. I do
not think that this is the proper way
of stimulating the States to Jdischarge
the duties allotted to them by the
Planning Commission, nor is it fair to
the Central tax-payer that he should
be required to make good the deli-
ciency in the resources that the State
Governments should have provided
for themselves. Sir, in view of the
importance of the States taking their
full share of the burden, it is neces-
sary to know how far the State Gov-
ernments have added to their resour-
ces. We have completed about 15
months of the Second Five Year Pian,
and the State Governments should
have taken substantial steps to
increase their resources. Now, have
they done so far or may we expect
them to do so this year or the next
year or the next year, or may we
expect, contrary to what the Finance
Minister has said here, fresh burdens
to be imposed on the Central Tax-
payer? The Finance Minister has
made remarks which lead one
to expect that there will be no
further taxation during the next
three years. If the State Governments
fail to discharge their duty, cbviously
then, in spite of what the Finance
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Minister has said, he will, I suppose
come forward with new measures of
taxation to the extent that new re-
sources are necessary.

- [MR. DEpUTY CHAIRMAN in the Chair.]

The attempt of the Centre seems to.
that

be to increase the resources so
less, deficit financing than that
envisaged by the Planning Commis-
sioh may be needed. This is practi-
cally what the Finance Minister said
in March last. While one desifes that
the Plan should be carried out in its

entirety, is there a fair possibility of’

our being able to carry out this task?
Anyone who compares the conditions
of the toiling masses in ithis country
with the standard of living 6f the man
in the street in the more advanced
countries of the West, cannot fail to
be struck by the contrast between
the two. The painful contrast must
fill him with a burning desire to make
the conditions of life of thre people
of India happy and to provide them
with those means of intellectual. edu-
. cation and physical well being that
the people in the more advanced
countries have. I yield to none in
my desire to do the utmost that we
can in order to distribute our wealth
on an equitable-basis and to share
the fruits of industry in a Dbetter
manner with those who, are respon-
sible for adding to our wealth. But
however much we may desire to go
forward. at a faster pace, there is a
limit fo what we can do within a cer-
tain period of time. It has been said
by the Finance Minister and by some
speakers in this House that even the
Second Five Year Plan will not be
sufficient to achieve the purpose that
we have in view. I entirely agree.
Even if the cost of the plan is doubled
of what it is going to be, our purpose
could not be achieved in five years.
Would we be justified in pushing for-
ward with a plan costing 50 per cent.
or 100 per cent. more than the Plan
now before us? . Obviously, such a
- course will be unjustified. I do not
complain of the increase in taxation
so much as of the method that has

-been adopted in ordger to achieve the

objective that we have in view. We
have not got the report on the work-
ing of the First Five Year Plan before
us. We are not therefore in a p051t10n
to know to what extent the expench—
ture that was hurriedly incurred cur-
ing the last two years of the Plan has
borne fruit and how much of it has
been pure waste. Judging from some
observations made by the Planning
Commission in its report, owing to
want of co-ordinalion in carrying out
the wvarious, schemes included in the
First Five Year Plan, the purpose in
view has not been fully realised,
particularly in connection with irri-
gation. I think that although we are
fore-warned now, some such result is
inevitable if we try to spend money
faster than we efficiently -can. "To
whom has this been beneficial? Cer-
tainly neither to the Government nor
to the people. This has got to be
borne in mind in considering both the
amount of taxation and the specific
taxes that they 'want us to agree to.

It is not possible for me to take all
the taxes that are going to be imposed
into ‘considération but I will say just
a few ‘words about two or three taxes.
The indirect taxation that ‘has been
1mposed it seems to me, is very large.
In fact, the Government of India haye
depended for extra resources more on
indirect taxation than on direct taxa-
tion. I don’t say that ho nidirect taxa-
tion should be imposed in any case
but is it necessary, in view of what 1
have said, to impose sp many indirect
taxes and particularly to impose taxes
on matches and on those brands of
tea that are used by the common man?
The taxes may be small but if you
consider the rise in prices, the taxes,
the further inflation that is likely to
occur in consequence of the increase
in the supply of money which is goihg
on account of the policies of the
Government, the burden imposed on
the poorer people will be appreciable
and that imposed on the lower
middle-classes will be almost crush-
ing.

Then, I should like to consider onée
or two other taxes, for instance the
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tax on cement and steel. I am aware
of the fact that the price of imporied
steel has gone up. Bui Government
have raised the price of steel I sup-
pose, because of the rise in the pr.cc
of foreign steel. I understand that
they have raised the price of steel by
Rs. 70 per tori. The increase in the

excise duty, however small, is Rs. 36
or about half of this sum. Take again
cement. Doubtless there is some

black-marketing as there is in steel
but, this black-marketing is due less..

to the small quantities of these com-
modities that are available to
public than to the quantities pilfered
by Government contractors- and then
sold to the public o

Lo t

Surr J. S. BISHT (Uttar Pradesh):
Why do they buy at such prices?

Smrr H. N. KUNZRU: My friend
wants to know why the public are
buying these at that price. The quan-
tities of these things are limited and
new buildings have to be put up. New

houses are needed, new schools have |

to be put up and not all schools are
built by Government. Many schools
are built by private agencueg parti-
cularly the secondary schools, the
colleges and a number of hospitals
1too. Now what is to happen.to these
private agencies if the cost of cement
and steel are going to be raised to the
extent provided for by the Finance
Minister? For instance there is the
tax on wealth. I don’t object to il in
principle but I think that in all
fairness we may ask the Government
to do something to lessen the burden
on a man on account of the market
value of the house in which he lives.
Take a house that was built 20 years
ago at a cost of Rs. 30,000. It mav
well be worth  about Rs. 1 lakh how
but if the House is sold nobody will
buy it for that sum. I think this
ought to be taken into account in
computing the resources of a man
above the exempted maximum of
Rs. 2 lakhs for individuals and Rs. 3
lakhs for undivided Hindu families
referred fo in the Finance Ministers
proposals.

‘the”

-show- this, the price of cloth to

'is not one pie less than it was

III6

Now I would like to refer to one
other matléf, namely, the price of food
articles 4nd’*#loth before I make one

or two “brief remarks about the
Defeh®®orces. I think either the
Finance Minister has said in his

speeth dr something was said by some
speaker in the course of the debate
which led one to think that the prices
of foodgrains and cloth have gone
down during the last few months.
Now though the index figures may
the,
consumer or the price of foodgraing,
whegp
the Finance Minister increased . the
excise duty on cloth last year. Imdeed
if you go and make enquiries ips:the
market, you will find that therprice
charged is the original price.plus the
excise duty. As regards _ fepdgrains
anybody can see whether it is a- fact
that their price has fallen. In spite of
the food subsidy fund-.-which the
Finance Minister has promised to
create, I don’t think that the question
of food can be dealt with very easily.
The Centre, last yeas,-released subs-
tantial quantities’ of foodgrains from
its food stocks and yet the inflationary
pressure continues -because of the
policy of the Government and I think
that it will continue, no matter what
the Finance Minister may do. Unless
the production increases substantially,
I don’t think that we shall be com-
pletely rid of the inflationary pressure -
caused by -the rise in the price of, -
foodgrains and of cloth. -

s ey

Now, I would Jike:to 'say’a WOr&
about the Defence Forces. We have
got a small army. It is necessary
therefore to see that it is well-equip--
ped and that the officers and the.men +
are contented. Though I don’t want
to deprecate our own army, it is well
known that it does not possess “the
modern equipment that is necégsary
to enable an army to discharge its:
duty in these tmmes In any case we
cannot afford fo have equipment
inferior to that possessed by any of .
the neibouring armies. I know that
the Defence Budget has been increas- ..
ed by Rs. 50 crores in order to enable ,
the Defence Ministry to get the equip-

Je A AR
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ment that is so badly needed but I
doubt whether the sum provided this
year,will be enough. It will be nece;-
sary to provide perhaps a larger sum
every year if our army is to be
capable of taking the field with a fair
prospect of success.

1 pM. C

There is one other question that I
should like to refer to. I do not know,
Sir, what developments future may
have in store for us but if the armies
of countries that are our near neigh.
bours use atomic weapons even though
we may he in favour of the abandon-
ment of nuclear and thermo-nuclear
tests, I think we shall be compelled
to provide our army with similar
weapons. I am not an advocate of
these weapons. I wish that their use
could be given up but we have to be
realists and we have to take conditions
as they exist into consideration and
make our plans accordingly. These
remarks of mine apply particularly to
the Army and the Air Force but I
should like to ask a question about
the Navy. We are going to get an
aircraft carrier. I have no doubt that
steps have been taken to protect it
adequately when it goes out of har-
bour but as nothing has been said on
this point, I should particularly like
to know whether arrangements have
been made to have this aircraft
carrier escorted not merely by des-
troyers etc., but also by submarines.
Because of the size of an aircraft
carrier it is necessary to provide it
not merely with surface protection
but also with adequate under-water
protection.

Now, I come to measures on which
depends the contentment of the officers
and men. It is well known that our
officers are transferred from one
station to another. This causes them
a great deal of legitimate anxiety in
two respects. In the first place, the
education of their children suffers. I
know that Government has made
some concessions in order to enable

them to educate their children at the
King George’s Military Schools. Sir,
if we look into the facts as there, we
have to admit that the standards of
these schools are not very high. Tak-
ing all these things into consideration,
I do not think that these schools will
be popular with the officers. I think
what is needed is that we should
start a few schools, say half a dozen
schools, with a high standard of
instruction where the military officers
could send their children and where
their education will not be interrupted
in spite of the transfers of their
fathers. Now, it will be necessary to
keep the cost of instruction down if it
is to be within the reach of the offi-
cers’ children. If the same conces-
sion is extended to children studying
in these schools as has been extended
to officers’ children studying in the
King George’s Military Schools, I
think it will be greatly appreciated by
the officers.

In the second place, Sir, transfers
involve an increase in the cost of
living. The transferred officers are
provided with free accommodation,
light, etc., but they have to meet the
full cost of their food. Now, it is
abvious that when they are away

from their families their messing
charges will increase. If Government,
bearing this in mind, gives them an

allowance, say of Rs. 50 a month, I
think this too will promote content-
ment in the Army.

Lastly, I should like to say with
regard to the men that there is very
little accommodation for married
soldiers. In other countries, the
soldiers are generally unmarried buf
in this country the unmarried soldier
is an exception and yet, so far as I
know, only 14 or 15 per cent. of the
soldiers are provided with married
quarters. I think it is necessary to
pay much greater attention to this
point than has been the case in the
past. It is a great hardship to our
soldiers who are ready to lay down
their lives for the country that they
should have to live for long periods
away from their families. The needs
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of the country are great at the present
1ime. We have to increase our pro-
duction. The Finance Minister finds
himself in serious difficulties to find
the money required to carry out the
Five Year Plan but I think, Sir, that
it will not be bad economy if he takes
a few lakhs out of the money that he
is going to get and give it to the Army
for the purposes that I have mention-
ed, I think it will be a much better
insurance scheme than that adopted
by the Government a year or two ago.
It will satisfy a large body of men.
It will create confidence in the sense
of justice and fairplay of Govern-
ment and it will add to the sense of
security throughout the country.

Dr. SuriMmatt SEETA PARMA-
NAND (Madhya Pradesh): Mr.
Deputy Chairman, I rise to pay, while
speaking on the Budget my share
of compliments to the Finance Minis-
ter. I do not do so because I am
pleased with the Budget—I join the
others in the criticism that has been
made of the Budget especially in
regard to some of the new taxes that
hit the common man and particular-
ly the poor man—but because, Sir,
I realise what a difficult task he has
before him. Sir, the present nature

of the Budget should have been
expected, according to me, even
four  years earlier and I for

one would put the blame for
this wholly on the Finance Minister
himself who was then the Minister
for Commerce and Industry. Sir, he
wants us now to think of austerity
for the success of the Five Year Plan
and also for creating a proper climate
of enthusiasm to make up through it
what is lacking through money. That
climate should have been created
when the first Five Year Plan was
before the country and it was for that
reason that it was pointed out to
him at a certain meeting that we
have to be consistent in our policies
and that, if there was to be a subsidy
for khadi, if khadi was to be patronis-
ed in order to find .employment {for
the masses, similarly, there should
be some sort of a ban on using trucks

throughout the country upto villages
for carrying things from villages to
small towns. The bullocks and the
bullock carts should be used because
the farmers have no employment
during the summer and this has to be
considered as a means of employ-
ment. Well, that idea was considered
by him as not a very workable one
nor a nhecessary one. Sir, many ins-
tances of this nature could be given
when a step towards austerity could
have been taken then such as the sav-
ing of foreign exchange by the ban on
unnecessary things but time does not
permit me to go into all that
Sir, I would like to mention that the
Budget as presented could really very
much be improved upon for giving
a complete idea of the resources avail-
able to Government by making three
other additions to the Budget, namely,
the amount available to be spent on
the Second Five Year Plan divided
into, may be, five lumps, then the
amount available under foreign aid,
aid of any kind, in cash or in kind.
This should include also the milk-
powder and drug supplies or any
grain receipt or scholarships given to
the country because the last one also
supplements the Education budget.
All these have to be mentioned if a
complete picture of the country’s eco-
nomy is to be had.

Sir, T have to mention that grave
misuse is going on in respect of some
forms of foreign aid that is being
received, for instance, milk and other
vitamin tablets, etc. and they are mis-
used because the agencies through
which they are distributed are not
competent enough:to carry on their
work and there is not enough super-
vision. This requires looking into.

Sir, I would like to make another
suggestion also. It may be that the
new way of presenting the figures in
the book of Demands for Grants is
considered an improvement as a
result of which a sum that is not
used at the end of the year and which
used to be surrendered in the old
says would now, I understand, be
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carried over now as no amount is
considered to be surrendered. But
it is not indicated. It may be
convenient , for keeping accounts
but from the point of view of the
Members of Parliament it is not at all
a convenient method of presentation
because they are not able to see at a
glance what the amounts were accord-
ing to the budget estimates, and what
were actually spent and whether the
budget estimates were carefully made
and what the reasons were for their
not being able to spend them, also
whether that particulai amount which
was not spent by a particular Minis-
try could not be used by another
Ministry.

Sir, I would like to point out, as
the Finance Minister is anxious to
create an atmosphere for the success
of the Plan and thus not give up a
major portion of the Plan, which we
have already taken up, some of the
reasons for failure which require
looking into.

In the field of public administration
we have all said repeatedly that inef-
ficiency, delays, corruption, nepotism
and inconsistencies are the five fea-
tures which really spell something
very serious in administration and
that is why, Sir, it is openly admitted
that half the amounts made available
to Government are almost as good as
not spent for the public. A few re-
marks would make this point clear
and I hope they will be taken in the
spirit in which they are made,

Sir, everything depends on educa-
tion and on the building of our nation-
al character and national character is
to be built through the type of edu-
cation we give, but before I still go
to education and show what is not be-
ing done and could be done in spite
of everything that has been claimed
I would like to mention some examples
of these five features of maladminis-
tration, or rather defects in adminis-
tration. Sir, I would refer to corrup-
tion or nepotism. You take some of

|

the Minisliies, Sir, and it is openly »
said that right from the top to the

bottom, immediately a Minister frqm .,
a particular State takes over, there is. .
a change with a view to see more

people of the same State to man the

jobs, This is a very serious idea for

any officer of the Ministry to enter-

tain, and for this reason I feel it is

time that investigatiorn is made into:

these charges with a view to seeing

that whatever defects there are, they..
are rechified in the interest of the

unity of the country. Such things,»i ]
Sir, are happening in many State con-
cerns in the public sector where im-
mediately a certain officer of a certain
State goes, the personnel from the:
bottom begins to change and people
from that very State are brought.
Similarly, Sir, =ven about the U.P.S.C.
people have started speaking openly
at public meetings that they have no
confidence in that—though this is an
unwarranted charge—but these charg-
es are made by the very people who
are 10 blame. One was an army
officer, a retired Colonel. While he
himself was to blame for some ap-
pointments in certain institutions
without reference, to the Public Ser-
vice Commission, yet only to defend
that he was openly, at a public meet-
ing, blaming or questioning the cre-
dentials of the U.P.8.C.,, but I would
like to say that, human nature being
what it 1s, whatever the blame that
could be put to anybody for that,
at least no appointment above a cer-
tain salary should be made to any
institution which is run by Govern-
ment without referring the matter to
the UPSC.

Sir, we have to guard against in-
consistencies if we have to inspire
confidence and also enthusiasm for
Government's policies and plans. Sir,
we have been talking of austerity. I
would like to say that austerity does
not come in by pufting a little tax on
tea or sugar. That dees not teach
people what is austerity if we do not
set an example by our own perfor-
mance, by cutting down our expendi-
ture on important items like mar-
riages. This was even suggested by
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the Congress, but at the marriages in | places are not being built for a periog

the houses of some of the Ministers |

the expenditure went up to Rs. 10,000
and on illuminations alone to Rs.

3,000, The gap between preaching |

and performance has to be filled.

Similarly with regard to motor-
cars, instead of raising the price of
petrol, why should you not tax the
limousines and other big cars that are
used by the rich people and even by
our Governors and thus set an exam-
ple as our Prime Minister has done—
he.§s using a small car. Sir, it is very
strange that even for carrying the
files from here to the secretariat big
official cars have to be used. Why
can't we have despatch riders or
small cars like those small faxis if
expedition is required to do some
waork., I would at the same time point
out that the time required to sum-
mon an office car and for the driver
to bring and park it just to bring
some files from the secretariat to the
Parliament House which is so near
would be even more than it would be
if a cycle peon were to be sent for the
purpose. Office cars are used for
such small things and for such shart
distances. One can mention a hun-
dred examples.where cars are used
like this. These are only some of the
small things. We should first show
that we mean to practise austerity.
It should nof be preached only.when
it comes to doing something for the
common man, for the poor man, for
example, with regard to housing.
Some people from the villages who
came to Delhi have said to me that
they have now understood why there
is not much money left for housing in
the villages and it was because pala-
tial buildings have to go on in Delhi,
1 think, Sir, the time has come at
least for a period of five years to stop
all big palatial construction works in
Delhi. Even for offices the hutments
that are there can go on for a long
time. When there is the shortage of
materials, of cement and steel, when
their prices are rising, are we going
to put up all the buildings in one
capital alone when all over the coun-
try there is shertage of material to
the extent that hospitals in the needy

of three years because cement and
steel could not be had and new cons-
truction had already stopped for about
one year only for that.

Similarly, Sir, referring to the in-
consistencies I would like to mention
t'h‘a.lt when superannuated beople are
being employed in cestain Ministries.
over and over again the lapse, or the:
difference in the superannuation age
of one month in the case of a woman
under the Health Ministry was con-
sidered a bar. Instead of going fur-
ther into this matter I would suggest
that it would be better to have a
separate cadre for employment of
subeannuated people and refer them
again to the Public Service Commis-

sion on the grounds of health and
efficiency.

( Time‘ bell rings.)

Sir, I have hgrdly begun. This is
very unfair,

Mr. DEPUTRY

] CHAIRMAN: 15
minutes is the time T

Dr. S#riMati SEETA PARMA-
NAND: 1 woul just finish.

Now, coming to equality of women
with' men, Sir, it is mostly on paper
and that would be noticed by seeing
how many women are appointed aon
Commissions and committees and even

to other posts, They are there as a
symbolic gesture. .

Since the time is up I would just
touch on the most important points.
Now the Educations Ministry should
give greater publicity to its scholar-
ships through the medium of verna-
cular papers also as these are hardly
known to many people.

Sir, one more thing with regard to
the contributory Health Scheme of
Delhi. There are many  defects.
Though. it deserves to be tried to find
out ultimately in a socialistic‘pattem
of society what benefit could be given,
yet it should not be that the personnel
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at the higher rung is increased and f

not at the lower rung. What is being |

contemplated for example is the ap-
pointment of 12 senior staff peopie
under. the contributory scheme and
very few comparatively lower Assis-
tant Surgeons. Sir, 500 people are to
be examined by one doctor and as a
result people not only do not get any
attention but there are inordinate de-

|
|
|

lays leading to dissatisfaction in spite |

of all the expenditure involved.

Lastly, I would like to put ip a
word about medical education in
Delhi. It is necessary to have a se-
parate college for men in Delhi and
it is not necessary to look for the
finances from the annual budget for
this purpose. In the Plan nearly Rs.
4 crores are available for medical at-
tention and health and out of that the
small sum that is necessary for this
purpose could be easily made avail-
able. Sir, Delhi is a Union Territory
and it should not be compared with
other States because people from all
the other States are in Delhi and the
requirements of their children areona
different footing and if necessary a
little bit from each State’s quota could
also be given for this. It is necessary
to remember that more and more wo-
men doctors are required and 1400
women who take pre-medical course
come up for admission out of whom
about 500 get the requisite 55 per
cent marks and apply to the women’s
college here, the Lady Hardinge
"Medical College, but it is possible to
admit only 50. It is necessary there-
fore not only to expand this Lady
‘Hardinge College but to make more
admissions possible for women. And
nearly 150 boys pass out of the pre-
anedical course in Delhi and for them
it is necessary to provide a medical
college and with the 1,000 bedded
Irwin Hospital not much extra expen-
diture would be required. The Health
Ministry had misguided the people by
saying that nearly Rs. 4 crores were
-required for starting a medical col-
lege. With this 1,000 bedded hospital
and with the preliminary expenditure
‘that has already been incurred in

|

providing the two years’ course, only
a sum of Rs. 10 lakhs would be re-
quired in the first two years of which
only Rs. 34 lakhs would be recurring.
Sir, it is absolutely necessary for the
Government to provide a separate
medical college for Delhi. Sir, they
can evenl make temporary use of the
Medical Institute because in the first
two years no facilities through hospi-
tal would be required but only in the
third, fourth or fifth year. -

One more thing, Sir. The teaching
in the Lady Hardinge College which
was considered bad has become like
that because even though the expen-
diture has risen from Rs. 7 lakhs to
Rs. 19 lakhs, enough money is not
being spent on medical and surgical
wards for which the Medical Council
had made recommendations. So it is
not just or fair to blame the teaching
in a college when equipment is not
given. I hope the Government would
give due consideration 1o thes: points
that have been raised.

Sart S. C. DEB (Assam): Mr.
Deputy Chairman, 1 ris_e to con-
gratulate the Finance Minister for

placing his budget in an able
and statesmanlike manner. It is
certainly to be appreciated that
the Finance Minister has placed

all the facts before the House and
it is for us to consider them and ham-
mer out a proper solution, The main
objective of the budget is the deter-
mination of the Government to find
out money for the Second Five Year
Plan. So far as that is concerned,
there is no dissentient voice. Sir, our
Prime Minister has said: “We are

i determined to go fast taking risk and

make good the Second Plan.” Sijr
our Finance Minister has very ably
clarified the position and shown how
things are taking shape. He has also
discussed the food situation amd also
given figures of good production and
industrial production,

Sir, I would like to make some
observations on some of the points.
Sir, our {food situation ‘“needs very
careful watching and the apparatus
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necessary to deal with the situation
as it develops from time to time
would have to be kept in readiness.”
Here I would like to say that with
reverence we remember our late Rafi
Ahmad Kidwai and how ably he dealt
with the food situation, how ably he
solved that question when there was
a crisis. Sir, he never believed in
figures, the official figures. He had
his own imagination, his own thoughts,
about the whole situation and he solv-
ed it successfully, Now, I am doubt-
ful whether that imagination is not
lacking and whether there is not some
defect in the whole policy that is be-
ing pursued by the present Ministry
as far as Food and Agriculture De-
partment is concerned. Perhaps there
may be some defect in our efforts to
increase production, in our intensifi-
cation drive, but those defects should
be found out and we should solve the
food situation to the satisfaction of all
the people of the country. Sir, dur-
ing the First Five Year Plan we
achieved self-sufficiency in food pro-
duction and in the Second Five Year
Plan a thirty to forty per cent increase
in food production is contemplaled.
If that is the position, why has the
situation deteriorated? Why is not
the Government taking every possible
slep to tackle this food problem
efficiently?

Sir, I would like to take wup the
question of unemployment. You
know, Sir, when the Second Five
Year Plan was in the offing this prob-
lem of unemployment cropped up and
it got a prominent place but when the
planners were thinking of industrial
development of the country that
question was not in the same place.
In the Second Five Year Plan even
though this problem of unemploy-
ment is very acute—it is a very vital
need of the country that we should
solve this unemployment problem—
still there is no programme. Sir, in
this Second Five Year Plan some
programme ought to have been there.
We are thinking of big industrial
projects. They should be undertaken
but they will be only in some parts of
the country. But we are making our
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Plan for the economic development
of the whole of India and we should
remember that there are undeveloped
areas and such areas also should be
covered.

It is my humble suggestion that
some machinery should be set up to
develop small scale and cottage
industries in every part of the
country. In that way we can do jus-
tice to those undeveloped areas
There is a probability of improving
our economic situation that way. In
that perspective, I would like to ask
why should we be exporting our raw
cotton and waste tea? Those things
may be processed here and affer our
own consumption we may export those
finished goods for better price outside.
And, also, in some parts of the country
there are prospects of developing the
paper industry. Raw materials are
there in abundance in many places,
but it 1s not being tried in that direc-
tion. So, I say a machinery should
be set up to develop all these indust-
ries where raw materials are available
and to the advantage of the country.
In that way our unemployment prob-~
lem to a large extent can be solved.

Now, Sir, when our Finance Minis~
ter explained the position of our
foreign exchange, 1 only like to offer
one suggestion. At least for two years.
the tea gardens belonging to foreign
concerns should not be allowed to be
sold. In that way we can save our
foreign exchange.

Then, coming to the question of
taxation policy, it has been greatly
discussed in this House. The Finance
Minister is attacked from both sides
of the House, but when I said I wel-
come the Finance Minister in placing
his budget, I do not like to be so
critical. It is gratifying that he has
already announced that there should
not be any tax on kerosene and news—
print. We should reconsider some
concession in other directions also as
regards matches, post cards, and olher
such articles which touch the common
man, which touch the poor man's
pocket. And that should be taken
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into consideration by the hon. Finance
Minister. . Sir, it is gratifying to note
that he has already imposed tax on
‘Wwealth and expenditure. It is also
agreed to by some leaders of the
Opposition who are not here now.
That is an appreciation indeed. Bul
should he not take other methods of
‘How to find money? In this House

one hon. Member also referred to
austerity. In that way, our Shri
Parikh also gave some suggestions

regarding austerity--about the para-
phernalia of our Ministers. And also
there is often criticism about our
civil expenditure, whether it is notl
possible, whether it 1s not advisable to
bottle the whole question of civil
expenditure and cut out some money
from there and save money from
there.”

- I would like to offer one humbie
suggestion and that is, let there be =
ten per cent cut, austerity cut. It
should be a voluntary cut in the
higher strata of society, including our
high officials. There shall be a ten
per cent cut in the.salaries of high
paid officials; and-in the higher strafa
-of society, there should be a cut in
expenditure to the extent of ten per
-cent. ~ That way also we can save
some money and it would help in
finding money for our Plan. Sir, our
Second Five Year Plan is a national
plan and every section of the House
‘belonging to any party or any opinion
1s. for helping the Second Five Year
Plan to ve fu'filled and achieved to its
fullest extent. And the country
should get full advantage of that Plan.
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ture should be there In that way,
if the higher strata of society have
their expenditure cut to the extent of
ten pef cent, that will also supply
some money for the Plan.

"When our Finance Minister refers
"t'q; the case of Assam, that is, givi_ng |

some grant for maintaining law and
order in some border area, .they. are
granting some money to the extent of
fifty per cent. I appeal to our Central
Government, as they know the posi-
tion of Assam State, if they give the
whole benefit of this expenditure, if
the whole grant is borne by the
Centre, that will be very helpful for
the State. So, I would like to appeal
to our Finance Minister to see to this
matter.

Our Finance Minister has referred
in his speech to the Posts and Tele-
graphs Department. He says there
is no earning from that department.
Oné small thing I would like to refer.
Our Central Finance Department are
having some work through the Postal
department. In that way they are not
paying anything to that department.
If they offer some grant to that
department, they will be benefited and
in that way, I think (Time bell rings)
the Posts and Telegraphs Department
will be in a position to give money to
the Centre, to the advantage of the
Finance Ministry.

e -

Surr J. H. JOSHI (Bombay): Mr.
Deputy Chairman, being a new Mem-
ber in this House, I rise for the first
time to speak and as such I crave the
indulgence of the House. Sir, the
Budget that has been presented before
this House has been received with
mixed feelings. Before I go on about
this budget, I would like to submit
some suggestions for consideration
and then 1 will speak after in detail

A

I suggest that the income-tax ’
exemption limit should be Rs. 4,000
instead of Rs. 3,000. There should be
rno tax on the jewellery of women,
especially on stridhan because, other-
wise, it will make serious inroads into
the privacy of the homes and the he-
arths, There should be no increase in
the tax on tea, coffee, sugar, matches,
post cards and such other articles,
whicH is likely to hit the common man,
When 1 say the ‘common man’, my
mind gges back to those people who
belong to the lower middle-class, the
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-middle-class and the higher middle-
class, because this middle-class has
provided leadership to the society
win all times, in all lands
and countries. Most of the leaders
-in tithes of revolution have come from
this class and it is, I think, our duty
sto see that this middle-class is not hit
hard. This Budget, as we see, hits
“him" in the back. The tax proposuls
»that, have been placad before us are
very widespread. They cover almost
-all the strata of society and although
the burden 4s' *small, comparatively
negligible, I feel that scare or panic
“has been created in the niasse: which
is a very dangerous thing for a
democratic set-up of Government,
this sort of a scare or panic shouid,
tas far as possible, be avoided. If
there is any misunderstanding in the
minds of the people, we should try to
“remove ‘it.

"My feeling is that the people are not
so much worried abonut. the payment

-of taxes as about th: method of
-exaction. The harassment rthat is
caused to them leaves the pecple

"bitter and unsatisfied I once acked
an income-tax officer if the methoc of
assessment was scientific. I was tn:id
that there was no such scientific
method for assessmeant. If ‘he Gov-
ernment wanted money, he stated. it
‘was the duty of the depnrtment to
distribute the share of the burden
among those who could bear it. Next
year, if the Government wanted more
‘money, then more bhurden would be
added and still, in the third year, if
the Government wanted still furtner,
then they would go on adding to the
‘burden. This is the way in which
Yhings are being done. There are
cases -‘where, during the course of five
or s,u( years, the tax-payer has gone
mto hquxdatlon and still, he is required
f(f pay “the amount first and then if
he wants to go further, he can appeal.
This sort of ~ harassment is a thing
which worries bthe tax-payer.

The Income-ta%®* .Department has
very wide, discretionary powers.
Sometimes, when these powers are
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misused, great excitement and irrita-
tion are caused to the tax-payer.
Sometimes, the assessee is required to
go to the department with cart-loads
of account-books, not once or twice,
but many times and he comes back

without any result. Now, whal
happens? This leads to corrupt prac-
tices. I feel that some method should

be devised whereby the work of the
tax-payer and the department also is
simplified. There is an army of
consultants for income-tax. They also
knock out large amounts of money
simply because of the complex
methods of collection of taxes. Forms
are to Be filled. Accounts are to be
kept in a particular form. When the
tax-payer does not know all this, then
it iz the consultant who comes in to
help him and he charges large
amounts of money. One would ask:
What is the remedy? I feel that not
only this department, but most of the
departments of the Government, start
with a distrust of the tax-payer. The
whole treatment starts with a distrust.
I think that, if trust is reposcd in the
tax-payer of the country, then it will
do much good. The precept is:
“Trust begets trust.” Similarly in
this case, the Government would not
have to lose much. By the present
method, of course, the Government
may be getting some more money.
But where there is the question of
selecting between getting some more
money and the goodwill of the people,
the democratic form of Government
would choose, or would like to choose,
the retention of the goodwill of the
people even at the loss of some amount
of money. I feel that this is verv
essential for this type of Government.
Democracy requires the enlightened
and voluntary support and co-opera-
tion of the people—not all the people,
but at least 51 per cent. of the people,
that is, the bare majority.

I suggested that the departments
should start with trust and respect
for the tax-payer. The department
should go on having the sample check-
ing from time to time and if there is
any one found mnkirg any default,
there should be a heavy punishment

1
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infilcted upon him. I have heard of
countries where the tax-payer sends
his cheques for the amount of his
share of taxation and those cheques
are accepted. If there is anything
amiss, then the dispute is settled by
both the parties—the Government and
the taxpayer. That is a healthy
relation that should be set up
between the rulers and the ruled.
In this country I do not think
" there can be so much misuse.
There may come out, say, 20 per cent.
of the people whc may misuse this
method in the beginning, but on the
whole it will have good results and
the people will improve.

Sir, I feel that if it is the duty of
the people to pay the taxes, there is
a corresponding duty on the part of
the Government to see that every pie
is being used properly and there is no
wastage There is a feeling among
the people that there is a huge wast-
age. There is a feeling among the
people that the departments of the
Governments are still rested; they are
slow; they do not move fast; they are
as they were before when lhere was
a police State merely looking after
certain type of administration. At
present this is a welfare State, and
as such the departments should keep
pace with the requirementis or the
demands of the people. for bringing
welfare to the teeming millions. Now
if that is not there, then the people
are reluctant to pay the {axes, and
therefore the Government should also
see that economy is being etfected in
all corners of the administration. Sir,
climate has to be created whereby the
majority of the people can identify
themselves with the administration.
They should feel that the administra-
tion is theirs. If the people find that
they can get a good return for
the tax payment by way of prompt
and pure service, then I do not think
they would bother about any amount
of increase in the taxation. It is only
when they are not satisfied that they
grudge and grumble. Sir, service,
simplicity and sacrifice were neces-
sary when we wanted to

achieve | says:

independence, and if that is so, 1
think the same faclors are essential
in a very large measure now when

we _want to consolidate our country
and we want to stabilise our Govern-
ment. When we ask the people to
tighten their belts, it is equally neces-
sary for the rulers, in whom I include
the ruling party and the Government
servants also, to tighten their belts.
(Time bell rings.) Therefore, I agree

with the hon. Member who spoke
before me when he suggested that
we should accept a 10 per cent. com-

pulsory cut in all departments, by the
Members of Parliament, by the Minis-
ters and by those officers who draw
salaries above Rs. 500.

Mr. DEPUTY CHAIRMAN: It is
time, Mr. Joshi.

Surr J. H. JOSHI: Sir, the hon.
Member, Mr. Kanzru, stated that
out of Rs. 850 crores which were to
be recovered by way of taxation dur-
ing the five years, 50 per cent. were
required to be obtained from the
States. But the States have not been
able to raise that money and most of
the burden has fallen on the Central
Government. Now I feel that when
the States have not been able to raise
this money by way of taxation, it
would be much more difficult for the
municipalities in cities and towns to
raise any amounts. And therefore
they are starving for want of money.
They are not able t¢ impose any taxes
and therefore their waler-works
schemes, sanitation schemes and
town-planning schemes are suffering.
I suggest that some scope should be
left for these municipalities whereby
they can impose some taxes and the
people also may be in a position to
pay those taxes. Thank you, Sir.

Surr LAVJI LAKHAMSH! (Bom-
bay): Mr. Deputy Chairman, we have
just entered the second year of our
Second Five-Year Plan and we
already hear the voice of despair
from some quarters and we do find
some degree of diffidence on the part
of the Finance Minister with regard
to this Plan. In paragraph 38 he
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“It is not possible to say at this
stage to what extent the progress
of the plan will be affected because
of foreign exchange shortage.”

Again he says in paragraph 39:

“Even if the Plan did not
counter difficulties in certain sec-
tors—which it does—rephasing of
it might be necessary in certain
parts.”

en-

He ascribes the reason for this to the
shortage of foreign exchange. A few
months back, for some time we fol-
lowed a liberal import policy. The
result was that there was a heavy
drain on our foreign exchange. Now
efforts have been made during the
last few months to tighfen it up and
we find from his speech that he ex-
pects that this drain will be prevent-
ed. In this regard I have a sugges-
tion to make, Sir.

We have export and import
advisory committees on which mostly
these persons who are interested in
this business of export and import are
represented. I would suggest that in
order to advise the Government to
see that a further check and a close
check is exercised over the expendi-
ture of this foreign exchange, Mem-
bers of both the Houses of Parliament
should be taken on these committees
and these committees should meet
more frequently than they do now.
Having made this suggestion, Sir, I
go over to the latter part of his
speech. I find that after giving these
words of caution he does not appear
to have given up the hope of [ulfiilling
these Plan targets, and that too for
very cogent reasons, which he has
ably and eloquently given in the
latter half of his speech. These senti-
ments and these reasons deserve sup-
port and co-ordination from all seclions
of this country. vViewed from this
context, his taxation proposals and
his budget proposals, I would
submit, should be examined We
do find that for his taxation
policy he has enumerated the
realisation of four objectives which
he gives in paragraph 42 of his speech.

21 R.S.D.—5. i ¥
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As a matter of fact, these objectives
deserve our support.

[TuE Vice-CHAIRMAN, SHRI M B.
Josur, in the Chair.j

2 P.M.

In the caontext of the realisation of
these four objectives, his Budget pro-
posals have to be examined. We will
find that the first objective is the
addition, sizeable addition, to public
revenues. The second objective
relates more to the field of direct
taxation, and objective No. 3 relates
more or less to indirect taxation. 1
have already dealt with customs. T
am now talking about excise. Much
criticism is levelled against these by
saying that the poor man will have to
pay more and all that. As a result of
developmental expenditure, a con-
siderable amount of purchasing power
will be generated and will be avail-
able to the public, and that purchas-
ing power has got to be ploughed
back to productive investment, and
therefore there should be some sort
of excise duties. The second reason
that he gave was that he wanted to
restrain consumption with a view, as
he puts it, to having larger exports.
There should be restraints on con-
sumption. That objective he proposes
to realise by putiing excise duties on
various articles which are considered
to be essential more or less, and
therefore these duties will affect a
very large portion or rather the
entire portion of our public. I would
submit that in view of these objec-
tives and because we want to imple-
ment the Plan, we should co-operate
with him, give every support and co-
operation to him. Particularly in
view of the fact that a considerable
amount of purchasing power will be
available to the public, a little sacri-
fice will not be minded by the public
at all. In the field of direct taxation
also, we find that there is much ecriti-
cism against lowering of the lLimit of
exemption with regard to income-tax.
What does this lowering of the ex-
emption limit mean? A sum of Rs. 18
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per annum will be charged on in-
comes between Rs. 3000 and Rs. 4000
or so. Would persons getting Rs. 250
or so a month mind paying Rs. 1{8-
per month for the sake of implement-
ing the Plan? Really they won't
mind. Nonetheless, we find that there
is criticism in the name of the com-
mon man and so many things are
said in his name. If a proper psycho-
logical atmosphere is created, he
would not mind this at all. After all,
he knows that great efforts are being
made for building up the country by
reconstruction activities. The com-
mon man is prepared to make sacri-
fices but the trouble is that a real
psychological atmosphere is lacking.
What is the real psychological atmos-
phere? I would give three reasons
for this lack of proper psychological
atmosphere. They have to be found
in three directions.

We do find day in and day out a
good deal of criticism from the top-
notchers of industry and trade, when-
ever there 1is any encroachment,
whenever there is what they call added
burdens of taxation on their sector.
The Indian Merchants’ Chamber
Bombay think that the wealth tax
and the expenditure tax are inequit-

able. Whenever there is any higher
incidence of income-tax, they say
that there will be no incentives and

that in the interest of creating incen-
tives, there should be no high taxa-
tion. When people whose income is
over Rs. 1 lakh, whose number is
2,100 according to Mr. C. P. Parikh,
say that too much additional burden
is placed on them, a proper atmos-
phere is not created in the country
for the common man to come out
with any sacrifice. After all, what
does it mean to them? They live in-
palatial buildings, go about 1n stream-

lined cars. They go to foreign coun-
tries on the slightest excuse. They
perform  marriages which cost

thousands of rupees. On the slightest
excuse they throw up parties where
thousands of rupees are spent on a
single meal. Is this the incentive that
they want to be preserved? And vet

Of:

| 1 find that the Finance Minister by his
proposals in paragraph 50 has given
them relief to the extent of Rs. 7}
crores by saying that the distinction
between earned and unearned income
which vanishes at the level of Rs.
45000 will extend ad infinitum. and
thereby even the level of taxation in
the higher sectors above Rs. 5 lakhs
will be reduced from 91 per cent. to
84 per cent for unearned and 77 per
cent for earned incomes, as if this is
absolutely necessary. The reason
given is that—I will quote his words:

I
!

|

| “It is said that they tend to
i diminish the incentive for work but
‘ I am aware that they encourage
; large-scale evasion.”

!

So, in order to avoid large-scale eva-
sion, a premium is sought to be paid
to make them a little more honest.
This 15 the incentive that has been
offered. Inside the Houses of Parlia-
ment and outside, there are people
who can speak a lot with consider-
able plausible reasons, because they
have economic experts at their com-
mand, that they are facing increased
burdens. When they are found shout-
ing about their burdens, certainly the
common man who gets about Rs. 250
a month, if he has to pay Rs. 18 more
per annum—a bad psychological
atmosphere 1s created—he also starts
shouting.

The second direction in which we
may search for reasons for this sort
of psychological atmosphere is the
Princes. We pay them privy purses
in lakhs of rupees. We have been
paying them for the last seven or
eight years. We have not disturbed
them. But is it not time now, when
particularly the hon. Prime Minister
has written to them to make volun-
tary cuts in their privy purses, for
them to make sacrifices? Nothing
doing. 1 do not know whether there
has been any report that they have
i responded to this request of the
Prime Minister. They have large and
considerable foreign investments.
‘ They have large properties. T think
i we might have appealed to their sense
i of patriotism and asked them to come
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-out with a little more sacrifice and

make their contributions, as our Plan

requires a little more money. In
principle although we have agreed in
‘the past and in the Constitution there
is provision that their privy purse
will not be subjected to any income-

(Time bell rings.)

.......... Sir, I will take a few
minutes more because I rarely get a
.chance to speak.

As a matter of fact on principle it
js wrong to exempt 4anyone from
jncome-tax or other taxes. If they
don’t agree I would suggest that by
stages this income-tax should also be
imposed on them, say 10 per cent.
and be increased every year and by
the end of 10 years there will have to
‘be full income-tax on the privy purse.

The third direction and the most
important direction is—I am bracket-
ing them together because I find that
in this independent India the people
who are enjoying the best are these
three sectors—the public services.
"They have got the best guarantee and
security once they enter the Govern-
ment service. None can tell them
anything. We find a considerable
amount of inefficiency. Although we
increase their number, efficiency is
not there. The common man finds
that there is trouble. No decision is
given. His work is being delayed
and delayed and delayed. They want
‘more amenities and more pay and in
‘the name thereof, there is agitation.
Even when inefficiency or slackness
in work is found, their superiors can-
not tell them anything because there
are Fundamental Rules which are
placed before them at once. You can’t
touch them. They are educated, and
very clever. There is munch said
about corruption and waste. After
all almost all our plans are to be
implemented by them and through
them. We find that our building
activities, road activities, dam activi-

J

}

1140

ties etc. are to be implemented mainly
through them. The common man finds
that he has to pay and they have to
spend. Who are those spendors? They
have the best of life. Go to com-
munity project areas. (Time bell
rings.) Look at the villages, the vil-
lagers who are living there and the
housing they are having for the vil-
lage project workers. Probably in the
form of setting up an example that
better housing should be there, they
provide better houses for them.

The hon. Home Minister has said
that he is trying to stop corruption
but I find there must be a greater
investigation made into the reasons
and find out some ways and means
whereby better efficiency can Dbe
secured Then there should be
devolution of powers on these people.
When we appoint people with high
salaries and we take away the power,
again inefficiency steps in, as well as
red-tape, delay etc. So this is not
merely a question of corruption alone
but it is also a question of ineffi-
ciency and so many other things
which must be gone into thoroughly
so that the common man feels that
whatever he gives, whatever money
he gives, is going to be spent well and

spent efficiently also. If this
psychology, the real atmosphere,
is  created, 1 don’t think that

any common man will find any cause
or reason for shouting in the way he
does today despite the very brave and
bold efforts that the Finmance Minis-
ter has made and the very good taxa-
tion proposals he has made but he is
being criticised. Where he should
have got bouquets, brick-bats are
given to him. For example his wealth
tax and this expenditure tax

(Time bell rings.)

One or two minutes only. I think
this tax on transfer of movable and
immovable properties .without con-
sideration of love and natural affection
has escaped his notice. That is the
lacuna on which I think the rich peo-
ple are gloating over. I think it will
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not escape his attention. This is a
very bold effort and it is a departurg
and as my hon. friend Shri Malkani
was pleased to call it, it is a uniqu.e
Budget. It is a departure from previ-
ous ones. It is a step in the direc-
tion of the establishment of a socialis-
tic pattern of society. It should have
been applauded and he deserves
every sort of support and congratula-
tion from every sector of this House
including my Communist friends but
nonetheless, because of the ills of
others and wrongs of others today he
is being criticised.

(Tvme bell rings.)

Sir I wanted to say more but since
you are ringing the bell every now
and then, I will resume my seaf.

Tae VICE-CHAIRMAN (Serr M. B.
JosHr): Five minutes are over. I am
sorry. Shri Narayanan Nair—absent.

Dr. RADHA KUMUD MOOKER-
JEE (Nominated): Sir, I think the
Finance Minister is entitled to our
congratulation on the originality and
the design of his Budget proposals
and also his rare insight and penetra-
tion into the possibilities of taxation
in the country, so much so, that I
rather shuddar to think what will
happen in an emergency when it will
be 1mpossible for a Finance Minister
of those days to discover any fresh
sources of taxation which have not
been discovered by the present Fin-
ance Minister. After all, I think that
his Budget proposals have not been
considered from the most important
point of view, namely, the necessity
for financing the Plan to which we
are all committed. This Parliament is
committed and we cannot now get
away from the Plan because we have
accepted it, and if we have to imple-
ment the Plan and expedile the
accomplishment of that. we are certain
to face certain very important finan-
cial difficulties. Now for instance, the
most important fact of the Plan is

the development of what are called,
the heavy industries and these heavy
industries require heavy import of
plant and machinery. It has been
calculated that in the next five years,
from 1956 to 1961, the imports would
amount to Rs. 4,340 crores and ex-
ports to Rs. 3,220 crores so as to leave
the foreign exchange resources as a
deficit at the very high figure of Rs.
1,120 crores. Now we have to meet
this deficit and that we are able to
do only by resorting to taxation. Of
course we find that on the account.
given the existing taxation leaves a
surplus of Rs. 350 crores and the
additional taxation required is for
Rs. 450 crores and yet with all this
taxation, there will be a further
deficit of Rs. 400 crores to be met by-
the public of India and therefore it
will not be surprising if we have
fresh additional taxation proposals in:
order to meet this heavy deficit on the-
basis of which we have to achieve
the accomplishment of the Plan.

Now, in this connection I should
Iike to sav that some of the financial
assumptions of the Plan' do not seem.
to be quite acceptable in all circles.:
For instance the Plan assumes that
there has been an increase of per
capita income of 5 per cent. per
annum. I find as a matter of fact, and
especially the Panel of Economists
support me in this contention, that
our actual increase of national income:
has been of the order of 21 per cent.
per annum.

But against this fault, the Second’
Plan assumes an increase of five
per cent. per annum. Secondly, there
is another assumption made. After
all, industrial and economic develop-
ment of the country must depend
ultimately on the availability of
capital in the country, the growth
of indigenous capital in the country
angl, for that burpose, it has been
calculated that perhaps 11 per cent.
of individual income will be available
to be saved for purposes of investe
ment but this also, I think, is an
over-optimistic estimate because, as
a matter of fact, only 7 per cent. of
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income has been available for pur- | kerosene

poses of taxation. But here also you
find that we have made an estimate
of double the income and I think
perhaps these factors on which depend
the estimates for the Plan should be
.carefully gone into.

Now, as regards the social back-
ground to which the Budget proposals
.must relate themselves, the social
.background upon which so much of
-coniroversy has been raging, I think
the best commentary is furnished by
the following extract of a report of
‘the International Monetary Fund
upon which India depends for much
of her foreign aid. Now, the report
Joegins like this: !

“The basic economic problem of
India is the widespread poverty of
its people whose standard of living
is among the lowest in the world as
measured by per capite consum-
ption of foodgrains and of cloth.
Their standard of living leaves
.almost no margin for reducing
their consumption without impair-
ing their health and efficiency.
People are incapable in this poverty
of making the effort necessary to
carry out the Plan. A further
reduction in the consumption of the
lIower income groups for purposes
of providing resources for the Plan.
will not make for a success. Invest-
ment in the health, strength and
will of the people is as important
to the economic progress of India
as investment in the Plan and
equipment.” \

This is the opinion expressed by a
very scientific mission sent by the
International Monetary Fund and I
do not think that this Mission is
swayed at all by any kind of pre-
judice or narrow point of view. So,
with this description of the social
background of India, we feel that
perhaps the Finance Minister may try
other means by which the load of
taxation may be lessened so far as
the lowest class of people are con-
cerned and in that connection, I
should like him to reconsider, as he
has reconsidered the question of

!
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and also ~of newsprint,
certain other resources of mass taxa-
tion, certain other means and ways
by which he proposes to levy a sort
of mass taxation like matches and
many other things. In this connection,
1 should like also to point out the
case of petrol in spite of provoking
criticism because I think that petrol
will really affect transport and trans-
port is an essential factor of indus-
trial development. Perhaps it will also
result in the rising of bus fares. So,
I should like him to consider whether
the tax on petrol should also not be
considered from this ‘point of view
because it will act as a handicap to
transport and to industrial develop-
ment. After all, we are in the midst
of very extensive planning from
which we cannot escape and I cer-
tainly congratulate the Finance
Minister on the very sincere effort
he has made to confront this primary
problem of getting resources for
financing the Plan but he must con-

sider that after all, we should not
go on tinkering in this way with
budget and taxation proposals. We

must go to the root of the problem
of poverty and I think the best and
the most important source for achiev-
ing economic progress would be to
build up in this country indigenous
capital in every way and unless we
really build up the capital of the
country, we really cannot lay the
sound foundations for economic prog-
ress. I shquld like him to consider in
his leisure moments, when he has
time to think after the exacting duties
of office, the example of Western
German economic system. As we all
know, West Germany has been able
to go forward in expediting and
accomplishing to the fullest possible
extent her economic recovery from
the dire devastation inflicted upon
Western Germany by the last World
War. Now, the Western German
economic system began by trying to
build up the capital of the country
on the basis of indigenous resources
and that they did this way. The finan-
cial authorities of Western Germany

thought that the “continuation of
excessive taxXation would have
initiated a process of economic
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contraction resulting in growing social
burdens to be met out of shrinking
tax revenue and a declining national

product.” I am quoting from the
latest book on Germany on this
subject.

Tae VICE-CHAIRMAN (SHrr M. B.
JosH1): What is the name please?

Dr. RADHA KUMUD MOOKER-
JEE: “Germany Reports”. That is the
name of the book published in 1952.

Sert T. T. KRISHNAMACHARI:
1952 is a long way back.

Dr. RADHA KUMUD MOOKER-
JEE: Then, I have got anothér book
“Report of the State Bank of
Germany, 1953,” and may I make a
present of these two sentences?

\

“Reductions in tax led to increase
of employment, increase of wages
and increase of consumption and
generally of economic activity. All
this increase was due to increase
of net incomes as a result of thx
reductions.”

“Then again, in the next report for
the year 1955, the State Bank of
Germany has stated:

“The resources required for the
formation of wealth came mostly
out of savings from proportion of
income saved which is about 8 per
cent. of the total income. There is
thus great increase in capital for
industries. It is especially note-
worthy that in spite of lowering tax
rate from January 1955 tax revenue
has increased, the rate of increase
being over 10 per cent. While the
yield of income-tax had its rate of
Increase lowered by only about 4
per cent. A large reduction in the
rate was outweighed by the
vigorous rise in wages, tax from
increase in wages and salary
income.”

My thesis is this that the Finance
Minister has done his best in meeting

the situation. The most outstanding
fact of the situation is our resources
to meet the foreign exchange deficit.
on which depends the future of the:
Plan but what I urge in this connec-
tion is that perhaps every year he
has to come forward with additional
measures of taxation. In order that
we may not have to take recourse to.
this desperate remedy of adding taxa--
tion in a country which is already
over-taxed, we have to think of
other means. Here, I must quote an
opinion expressed by Sherman Cooper-
in the U.S.A. He has said that India
is the poorest country of the world"
and yet it is most heavily taxed. He-
has said this before an American
audience. What I mean to say is this
that instead of trying to meet our
financial problems by means of extra
taxes, the load of which is rather
difficult for the people of India to
bear, why not we go the other way-
about—of course, there will be time-
for making an experiment in this
revolutionary  financial  method—-
whereby by reducing taxation you:
reduce the cost of living and, there-
fore, you give greater scope for
saving and all that saving of the
people is ploughed back to industry?
I think, in that case, India will be
absolutely  self-supporting in every
possible way and India may be able
to achieve her economic recovery.

Thank you.

Surt RAJENDRA PRATAP SINHA.
(Bihar): Mr. Vice-Chairman, this
year’s Budget has a particular signi-
ficance not only because the Finance
Minister has chosen to impose heavy
taxes on all and sundry but because
the Finance Minister has made an
important statement of policy on
behalf of the Government of India.

Sir, he has iIndicated the tax
structure for the Plan period and
said that there would be minor
adjustments during the rest of the
Plan period from year to year, Sir,
we have to examine not only the
financial position of the Budget year
but we have also to view it from the:
point of view of its efficacy to finance:
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the Plan and

schedule.

its targets as per

Sir, the nation is committed to the
Plan and the central pivot is agri-
cultural production. The first Plan
was largely implemented because of
the increase in agricultural produc-
tion and the second Five Year Plan
Report rightly says that the Second
Plan implies even greater interde-

pendence between agricultural and
industrial  production. Sir, the
Finance Minister and the Food
Minister have been giving us an

array of figures and statistics to prove
that agricultural production has
risen. But, Sir, an ounce of fact is
worth a ton of theory. It is strange,
Sir, that at a time when Government
is claiming a large increase in the
praduction of agricultural commo-
dities we find there is alarming
scarcity of food in many parts of the
country, and from some parts even
famine conditions have been reported.
Sir, if we remember the years 1953-
54 and 1954-55, with the increase in
agricultural production, the prices
went toppling down. But to-day we
find the prices are hardening and the
seasonal effect upon the prices is yet
fo come, ¢

Sir, if you look to the all-India
cost of living index you will find that
it stood at 133 in January, 1956 and
148 in January, 1957, a rise of 15
points. An economics journal, the
Eastern Economist estimates that in
May 1957, it will go up to 158. If
these estimates come out true, you
will find that between 1955 and 1957
the index has gone up by 31 points.
That means, Sir, that there has been
an increase of 20 to 25 per cent
prices within these two years, which
really means that the internal pur-
chasing power of our rupee has
dwindled by about 25 per cent within
two years. Now, Sir, this is an alarm-
ing rate of deterioration in the
purchasing power of our rupee. The
planners had envisaged that this level
of prices would come towards the
end of the Plan period when deficit
financing to the tune of 1200 crores

was pushed through. Sir, if this rate
of advance continues unchecked, I
think that the Plan will be reduced to
nothing, and the Finance Minister
would have implemented not the Plan
but something else. It is absolutely
imperative, if they went to push
through this Plan, that the price
level must be brought down and the
most important commodity is of course
the foodgrain. The Plan had also
estimated that we should import
during the Plan about six million tons
of foodgrains, bulk of it during the
first half.

The other day I put a question to
the Minister for Agriculture as to
what imports we expected during the
year 1957. I hope the Finance
Minister will tell me what Iis
the expectation, what is the actual

quantity of imports of foodgrains
during the year 1957. I also wanted
to know what were the actual
imports during the last six months.
He was unable to give any answer.
Sir, I am aware of the fact that the
Government of India have made
arrangements for large quantities of
imports. What I am interested in is
the actual imports in the next six
months or say a year.

Sir, an equation has been worked
out by the “Economic Quarterly’ that
if we have an import of 2:5 million
tons, we shall be able to bring down
the prices by 15 per cent. Now if you
look to the Plan, they also anticipate
the bulk of the imports during the
first half of the Plan period, say, 40
lakh tons, out of which, I find, in
1956 we have imported about 14 lakh
tons, and from that angle also 26
lakh tons of imports are called for. I
would like to know how much out of
it is expected to be imported during
the year 1957.

Now, Sir, I have read with great
interest the exposition of the Finance
Minister to the press the other day,
wherein he has said that he has a
mind to resort to deficit financing of
the order of 900 crores of rupees

- and

only during the Plan period
not 1200 crores of rupees as
| originally planned. Then, Sir, he has
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given wvarious other figures, and

l

finally he leaves a gap of 525 crores

of rupees, for which he dare not plan.
Of course there are many “fs’ and
‘buts’ and I wish him all well, that
this gap is only 525 crores of rupees.
But even if we take the Finance
Minister at his word, there is a short-
fall in resources to the tune of 1300
to 1400 crores of rupees. Sir, with
due respect to his talents, sagacity
and industry I would submit that if
the Finance Minister resorts to this
amount of deficit financing in the
context of the tendency for the prices
to rise further which I have indicated,
Sir, the country will not be in a
position to bear this strain and the
country’s economy will get out
control.

Sir, taxation is writ large in the
Plan itself. The country has to decide
whether to whittle down the targets
of the Plan and if not, must decide
to foot the bill for its implementation.

Sir, I had anticipated from the
Finance Minister a speech in a
different spirit. I wish that he had

appealed to the people to increase
productivity and demanded from all
sections of the community supreme
sacrifices. Without privations this
Plan cannot be put through.

Now, Sir, let me start with volunt-
ary savings. The Plan has set certain
targets for loans and small savings.
1 find that we are lagging behind our
expectations The drive of the Gov-
ernment, the propaganda of the Gov-
ernment is not bearing fruit because
the common man has no confidence in
placing the money in your hands. Sir,
if we had kept up to the targets in
respect of loans and small savings,
T maintain there is good room for
improving upon them, from these two
sources and the Finance Minister
would not have to resort to deficit
financing of the order of 275 crores of
rupees in this year. And in future
yvears also this gap could to a large
extent be narrowed down by improv-
ing our small savings drive and the
loan programme.

Sir, T do not appreciate the relief
that he has given to the higher

of

income  groups while at the same
time he has reduced the taxing limit
to Rs. 3,000. He has hit the middle
class very badly and I shall appeal
to him that he should, instead of
lowering the taxing limit, raise it
to Rs. 4,800,

With regard to the wealth tax I
am not satisfied with the rate of
taxation. I would have liked that he
should have mopped up the entire
enhancement of property values
created as a result of the implemen-
tation of the Plan and brought down
the values to the pre-war level. If
he had done that, he would have had
a moral strength, a moral force, to
demand more sacrifices from the
poorer section of the community.

Sir, I do not approve of the exemp-
tion which he has given with regard
to agricultural properties. I am
saying that with a full sense of
responsibility  because if he taxes
agricultural properties 1 shall prob-
ably be the worst hit. Just as he has
done in the case of the death duty,
he ought to tax agricultural properties
and agricultural wealth and pass on
the proceeds to the States instead of
taxing the third class passengers and
passing on the proceeds to the States.
That could have been easily done and
I am sure that whatever he might
lose by removing the tax on third
class passengers would be more than
amply compensated by the tax on
agricultural wealth.

Then, I would like to know from
him definitely, because he has evaded
an answer to the Press, whether the
wealth tax and the expenditure tax
will cover the ruling princes or not.
I would like them to come under the
purview of these two taxes. Here I
would plead for a small exemption,
that the new undertakings may be
given an exemption from the wealth
tax for the first two or three years
till they go into production. This will
help the industrialisation of the
country.

With regard to the excise duty, I
endorse the viewpoints expressed by
many of my friends that the articles
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that go into the consumption of the
common man like sugar, matches,
tobacco, oils, tea, coffee, etc., should
not be taxed. I say that bccause
already the price level is very high
and although the impost may be very

small, it will mean a great hardship

for the poor people to pay even this
small tax. The total amount which
you will get out of these is only
Rs. 37-30 crores which you can save
by economy and avoidance of waste.

If he can increase the rate of
wealth tax and if he does not give
relief to the higher income group,
then the Finance Minister should
-consider some proposals which I would
like to place Dbefore him in order
augment the resources for imple~
menting the Plan. He should consider
the question of compulsory deposits
and compulsory savings. There should
be a compulsory deposit of dividends
declared above a certain rate. If
necessary he can consider the question
-of graduated deposits. The higher the
dividend, the more the deposits there
should be. (Time bell rings.) Sir, I
will take two to three minutes more.
‘There should be a compulsory deposit
of the bonus paid to the staff and the
labour, at least a part of it; a com-
pulsory deposit of all kinds of incomes
and a deposit of the price paid for
the cash crops, as was resorted to in
war time in respect of cane prices.
These are the concrete: suggestions
that I would like to place before the
Finance Minister for his consideration.
The money will belong to the parties
from whom it is collected and the
.deposit may be there only for three
to five years, not more. By that time
‘I hope the production from our
development programmes and  pro-
jects will come up and help to relieve
the economy and in the meantime we
could have these deposits and small
savings which bear a high rate of
“interest.

With regard to foreign exchange, I
would like to make a suggestion. Sir,
I would like to know how our
imports in the first year of the Plan
was of the tune which was expected
to be during the middle of the Plan.
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Correspondingly  the exports could
not keep pace and that was why this
imbalance has been created. If they
continue with antics of this kind the
Finance Minister will pardon me for
using this phrase—I am afraid the
stability of our rupee will be affected
in the world market. Sir, prudence
is the better part of valour. I do not
find any proper scheme for augment-
ing our exports. Of course, the answer
will be that there must be greater
and greater productivity in order to
improve our exports. But there can
also be fiscal methods to increase our
exports. My submission to him is this.
The exports of traditional commo-
dities like cloth, jute manufacture and
tea should be augmented and the
exports should also be diversified.
And fiscal incentives, if necessary,
may be given to encourage the
export of the various new products
that we are manufacturing, like
engineering goods and things like
that. I will give a small example of
the United Kingdom. I am told that
the car manufactured in England can
be obtained cheaper on the continent
than in England itself. These are
the possibilities which the Finance
Minister has to explore. I cannot
explain everything in detail here
within the short time at my disposal.
Then I would like our export market

also to be diversified; we should
explore new avenues and new
markets.

Lastly, Sir, I have read with great
concern the speech of the Finance
Minister, especially paragraph 38
wherein he has coined a new phrase,
‘rephasing the Plan’ and he gives his
determination to implement, what he
calls, the ‘core’ of the Plan, namely,
steel, coal, transport and power and
leaves the rest of the Plan targets to
be taken care of by the devil of
chance, by a stroke of good luck, by
the gesture of a foreign power. Sir,
I must say that the Finance Minister
has presented to the nation a fare of
free enterprise with a different
dressing and, Sir, the nation is
bewildered to see the Finance Minis-
ter and free enterprise walking hand
in hand. Thank you, Sir.
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wgadt  afamr fawm (SER
g3r) : STATEHL AT, § TW AAE
F[ ERTT H F (A4 @& gE g Wifw
qg & 99 %47 T@ & JAT AT
g Srfs w7 WA F 40 AR
fwfar @rafa & q@rc aqr 6T
£q7 S FY F7 KA AT T ITET F7
F FA HY T FI AATE |

afz g9 3 7 aFERT FT FEY
ST SaT & AIY 99 AT T@AT AR
& Y e - T T AR HRF § FLAT
gl + gafad fam w2 A=At w1

gark wEAT (Afre Ay 7 g9 FT

g1 &, 9 3@ FX 0 ad AdT g g
v fo g @ oF g a7 F347 790
frer & ary 99 G F T AT
Fr 17 @Ar & 9AT a8 A 9l Y
AT T JATC @ § |

a9 FTUF g9 a3 qAT1 R g Bn
g AN A1 AT R FAE FIAT g
TT q9C F W 3 UF gA9a & AN
¥ HT TS E WT AN A TER aR F
@ F & 7 37 & | 0F gea Gt
ast g€ aifa 7 39 avg F7 Fd9ar F
IueaT 5 AT ag S & o SaE gl
T AWl AT qF 9T UF A 6 T AG
dam AT AT §, A AN E 7 A8 O wegr
AT 3 | TW qA9E FT gAY FAT A F
i zaq gie-as, gfade, i@, iz
A7 fafew aam q@ F1§1 0F qy@T
s g uhw fFar g

99 Gag &Y § f afe gw Ao
TeF FY, AU I H GAMT ARG &)
IET AT FTAT AT &, AT SEHT
FaT T & fog oy g Rl § 491K
AT ATfEd AL S Fqq F AHTH §
T TF FT T N HCAT TIT | L &9
g G F 0T AT 3T F 9 gH 9T T8
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F52 X qf ey &, S99 &9 TF @0
FT FAT FIT |

AW A, AT FET Agredl 7, &
1T w1 fF 98 a9e aga & afaT §
T uF TAT 3T & Ay 3aq 99 399
Tgq Ay 7w € AfFT § 378 g 0
ATET g o Svam geam) wfwaa &7
foqie 7 Y @t g a6 aT faar v o
fo el WY 7 oY €22 & a9e § TN
I AR AT FT HQ L5 Sfawa
¥ &9 TE g, Al a7 T FHIR
7T o qF o St § o7 FH W E
afeg Zagaw g FHEE J
auree far o1 fF

“Increases in both direct and
indirect taxes are, therefore, possi-
ble. The distinctive effect of higher
taxation on the will to work on the
part of the higher income groups is
generally exaggerated.”

= @31 & o 57 F9 7T F FT AT
T T A HTE9 (RiTeeT wgrT
q 2FA FAEN FH.AT F1 AR &7
fawrfat &1 #T6) &7 § TFeHe FIT .
F i F) g Afed 5 S qw @
2 fr SR SR @9 & a9 fawiar
TR Fg A a7y faar &, w=ifw 59
ag WY fawar war g

“There should be a ceiling on the
net personal income.”

# gt g fe afe <o fawfar £
SN A1 foar T d waww Y I
% Wi 1 92N 9= et 2T #1i
AT §i & 39 a9 femifed A1 o fr
T GET T AR FAT F T | 3,
g T A UF Fgd a9 dgEar &
gl |

6z o o ft 79 Sree gwR
| WF §, d I Fed W FIT
T &, St for W wEd & e AT g d
fF g FT & ST A AR § A
AR gNfed gw &t B DT F AN
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9§ gy dw agd & W A qgq g
aifaer AW £1 & | gafed & 7g FEer
fF 2@ @ 99§ IF e 9%
feqe #%, 1 gw Ag 7 A9 &
who is r1ght and who is wrong.
afes gF ag G =fex f&
what is right. #sr &t g #
feafs § 7z wrasaw g g &
S g T A% daEl & T W ]9
F qatmin & foa §g wfws o9
T30 X | AT g TR € e &
fF gAR AT FI THATH FAES AT AISS
R 30 CF A 9 agd AF A
FHT ERT——3 &1 &1 =7 gIeal T A
F31E—T € T8 & fr g7 v Ieared
F1 wfaug @ AF ag FiE F &
ZATZ 3% H AT THHTHI FT AT
T § 1 O aF F g0 uW & A A
TTef T ASY G e % &9 (w41 TR
W ET F 39 AIF & A7 AGGT AT
qTs AT a7 TR | AT FIE AE T
1 1 W TH FTAMRE T 7 &1 A1,
@ =g quer o & gAR @ A AT
AT T A I 7w 99 asia
qEF FT T | H-IeAEA & foag agd
¥ YA gUE AT 4TI g H
TaeE T T AFTH & | FA IS
FT YO GuF [F AT g ag LAU¥—UY
F 998, o7 WX 7 L2UE—49 § 98
g FT 293.9 &1 AT & | g THF AR
ferarermeF aTd & 1 59 fawa 7 77 fv-
fefem gara a1 § |
g § qge arg 9 ¢ fF i gar
FT UF JFBH FAT A0 EAT A0 |
Rt €22 § To% g 3 FA § A
et €22 F T T AT & W FE WL
T ford aga afeet | &1 e FT e
T & a%eg AfE-guR AT A AE A
a‘gaaﬁmﬂﬂiﬁrmﬂaﬂmua
g’qtg&ﬂﬂﬁﬁtﬂfﬂﬁ@ﬂ%%
1 AT d—Fwam 9 F—afg-Artg

w%r“rgig | gafe ag Hramw € f# gx

w2z % foa uw qﬁmv FfF-g I
AfFETAR AT T | AfE qE T &
g H A g1 AT g UF €T q 3o forg
fawrfe &) 917 91X oF fafae oo §
for o FEIAT & HeE HTIHT YIA-GHTT
FAA € A AT E | g a19 4 98
FgTEarg fRft alR o @dt w77
F {0 29 § FHIT 9T FoAT FT T FT
uw Qfg =t =1 &Y & a1 39+ o7 78
TF 99 § v AMI, OF a9 O,
FT 9T fA w0 g1 ST Jrfer wifs
TR faeit @t #1 afoarT @ 72 A7
STt Y foR ag) §R T ST fF e gy
T & fr Wil & Aty g S
HIX 1 7@ 49 § AR 6 st fpag
T 9314 § WX 39 GE & UFATIEEA
FT 5 | A1 39 q@ § TR I
% T3 W1 T ST GIeT §T FA7 T qIav
g 1 93U T FTRFRT F1 g7 e
ST usdT & | gafm fast @4t #
forr sfa & I Fearer et &, gmeT
fraiwar afesfisg gar =ifgg
T FA HTazds a1 I § o T
q ot #1E T A frmm @ =ifed o
Teafia A 7 g7 fawifer &
wE ofl fF 99 % uF e § wfuw
AT &1 ST AZE GIHT ATRT T X
gT AT SR FH FT f&q1 S =gy
T T AT U7 F qawr § O
TR §1 TF JITHH qiis § #7187 F15
fraas aiver & fFar smT =JrEs G
HYAT GATT 7E § | G AL FFT H@Al
o a7 38w 9T w0 Hferr w8y g
Sy g, @ feT S9w 9T g Frf
ATt &gt eSS, AT FT AFFTH
At g1 Fa fratfa &1 9 ) qfE=,
S, HIT T 79 FAIAT §, I TF T@
A foe ww & gt § uTg ST W B
S g FATE T § ag afww § gidr
& g-17 & F31T arQfE A 7 g
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&, TWAT 3T 09 F0 AT G FAT
A | A A F e § o gFw gl
ST g1 Aifan aET Tiiga vy afe
fagy Frooit 7 337 o7 7 T 7 ey
Y A0 G T HASET qI IO AIqA
#h TaecEl ffeag F@ ST ATRT
x&4 ag g fF s qfadw feam g
Skl qg0 wa A 1 6T ag
{-fea g1 %71 & {5 ol & 950 &R
4T INTa W Fig 479 Tz a7 q]FAT
AE & & a5 \9aAl &1 90 T giar
g saat1 g1 wiw gae & fgama 7 soEs
72 STal &, 1 sirar & 1 gidt weafsran
BT & A 3TH Seviaq wlas grar §
zafad w7 F HEETH W AT
geaaw AT f99tiva @ s a
IEHTRT FHF a3 FHIAT |

e, FeAGTET FifT & e q
g3 33 SiAgE HA AT FO@E T
T & MT g a3 TI fadwi A
& w34 fawrea ® grdHe §id
gc gw @t & FA A A4l qar §
T LA, Iad TATAE 1T 7 FIH
FT T AT FTNE AT ZAT FAF 74 5,
faTa SAAT TAHET AGI & 1 AV FA A
FH AT ATFTL &G § F HT AT §——
AT EF TG F A0 F HI ST AFH A,
& g, qAre, i FT F4ZA, AHLET,
TATH FT TEWET A 7FAT HG——IAHT
1 qeAn & FT fzar swr A o
Faerstas F1qfa a9 WIE MTFa-
ETSHA a4 § 7T Ih! TAT FHAT &1
& o mrawy frmmmi w1 ag fazam
FErgarg fefrar it d A g gadad,
s, o a@ & @l 31 I9lq F9
# ford aF ey 1S gATaT W g, AT
qw & UF qW-gury FHrEE g
aifgd | ag gata & aw § fF w3
fafree< adey w3t oT A&l § dfF &
ot § B g erdAw Ml

TERT AR TS FFTA H IH A7 B
W& Fig FT AT A gz fafAwez
wFeT aF og=r 1 {F oF qfa-gar
FTF &1 faafr qeqn fear  amw
Tifer; afe aaa H ag ag g9 & %
T A I F FT INA §, 9€ 79 |
T A g0 FAT AT AT A HY
FIATT AT 4T T 7 3 W@ &
I Q0 678 7 3 G § | T HTUT T8
g & agi & ex wivma i@t g
FANfea AG 7, gHrd A9 H/
FEN@d 33§ AR ST aefr qd
AFRT FRIATGUET JATE 7 HAT I
F 7T &Y §, F FF GAIX JGT TART HIT
qgAa W €7 far wr wr § 1 w7 FiT
UF FA A fFAT § | 39T 3vo 3T
®q% ¥ UF &€ {%3z frar & famsi 5
FA-FT §T T2 § A7 Ty F fog
faga W1 w1 ¥ F1 A7 17 &
IEFT FET & gaEAdr F Ay
Frar  fam &g satw fag
ZC M 13T § | 36T q9g q agf
Foifea qET @S GAT § AT TG
A€ § T A § AT agq afFqarey
97 & | uF A g Ag 78 § 5 qom
faateor 1 1 fraw g 1 a7=TT g8 R
% gz &Y, 79 & fad 99 919 F g8
g0 F T FHIT ® AT AT HIE
@ o & 7on faxffa 7 34§, 7=
T AT F AEFTCH & ) A1 ZAT qgT
# fFami 7 937 SeaTg @Al § AT TS
fazara w@r & ) .

3 P.M.

A gAIR a1 faega smada
Ed &, FB %1 oar Ag1 =7 g
I fFemg & f59 Avg & T 819
T & | gAR w15AA fafaeer a@iwy
A T qafgdy w3 F A A FAEAT |
T § w=gr gar fF T FE-wT W
FAT | BT HATHST KT AT ATV AT
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F1, WX TH BT F1 AT G491 G5 1 9
Hadl § 2T ® IWRA F1 qFA 7 T4
73T ZrdT |

AW, OF aTd #t qF AT frwea §
T4 99 gdr & arag e F gl |9
a7 w3 & M 377 % T932 99 2
g @wa dra &g og i gL a7
QICTI N (I i i TE ol (e
q1 IR 9T TECF 1F FAT G @A |
SN HAF GAF( 29 T § IR0 IHFT
T w5 T A€ AWAT | AT AvAA
SIFFE 47 TET § 981 o F 49 Frardy |
T3 % ATTH Ag FACET @I, AV IS
FIT gA TG 78l ArqA | fraral F1 §3
nar Agr fF 3% faq Far €17 arar §
FANF Ieg FIB AT T8 T ST
2\ i T 3 R SR F 9T F4T,
IAFKT TG ALY &, IAT ATE T IARI °g
AT aar agl T 1F F G wleArge
fFa qeg & gEIA@ FL 1 7 T 957 Wi
FIATH AT {1 FGAT g F HT A7
F} AYE § I STE IEE 7 H27 FrAq
ATigd 1 fF SART T AIAT F 9L H
TEFI 3F R 1 Wi 47 g '
A3 [ aogd ‘w@zgda’ gus e i
faerr a1 foraa faar gl o i 2 srg
7g g9 & f feadl 9 wd )T &
HEATEAT F1 FEFAE AT W 999
IE| |E[ GHAA A2 g T | gAfAu
TR SEF qgM & oy gw fFeml
FAF-AATETE WL T8 39 A0
FT TETATT FI7 HT AT T AT AT
Y THET &7 QAT g |

(a7 w1 )

§ fas awee & q99d & @ g, I
FHE AET T G HIT AT IXHA TH FT
AT 1 a1 faerd § R | 99 EdE
7 7g frag f——ag ot T o
9 # a19 §——FF gAI w5l fRamT 7
se § sarar fgard w3 &, safag
w6 gL I |
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TN TF 917 Ha qg FEAl § %
ATEA §9 FT FH AT T qrey O o
T | AT FT G g FAFT ATH A @
g fF afw &1 sam s g | gae
X F H qF F AW A, faar
AT godrRe 9@ far oo

AT |, =7, O 1T AL AL
Sedl A FF FLAH FGIE N g9
i u a19 98 & 6 Fiv afedi #1 gn
FATT T § | TR IAF AIAAT AT AFC
FE-ZET gheawrt $ €7 7 TG 7 AT
feat st & el T Sgq 9gq AT
AT &1 TFAT & |

AT THA AT F AT 7T A F
waRfesy A ST Wfgg W% g%
g SAFI TH A9 § FPyauqz faar
ST =fe, # wtw F&, arfs A
IAHT TETATT HT Th |

AR 63 U qiIweRa faar w1
fa @a2@a F1 TUAW AT € FAT
=ifga, arfF @ty § ama & qafora
WY $g GEEW T &% | g6 q%g q AW
F FIT FT HIETTT Y& FIAT AN,
STgT {97 0 a9 & fag s fEar
g | g1 AT F ST & fore axg ol Fi Tl
g, sa% faua 7 o gre-ger gfeasg
Teforat & daac Tifed | AT, R
gt Hifad @ § SumET 599 g 8
AR faar qafordt & agarr @ g7 9
9T A& FI AHF AT AT THEAT
g7 FE1 g1 aFd | Ffeaw faawr &
TR & qF-Aifagt iz wiew g aeafad
AT FT AN § q=4r¥ Fan sAr Jifgg
qife A & AT g7 DS FT T ATAT
H AT FAT FT AT Fi 799 &1 96 |

SfTAR, g TR A9 | g AN
F1 gHRTFIA fagr 3T & agt ALy AT a7
fagqrfea § & 3,000 To HTAEAT ATAL

'
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[smar =fast rw)
TN LA A GI 7 4TI FE
Agt A fafewr @@ 9 @ga T A
ATE |

qET T AT qaraA fzq F faar-
FATE FAT 9T FT 7 AT F1F | /U
W T FETE | T I H ATH FY
FAI {95 wreaA e 341 fr @ awg
F A 9T R qmAT q19, J9 feT
%2 3, fargz g oY faqat 7 o &
FEF Y S F FTHF AT AT A0,
] FTEafzam 7 q13eT, Fiy, fafers,
A1z §, 37 92 Y 7 AT F1T AR
IS T FT AAFTHT #¢ T&7T FEI 3,
afawrat = oexa § ) gafae 39 797
T AT AT 2 SATHT ST T AT
THAT THT T |

AW, OF T s qara a8 W
g fr fagsh wrom ax &9 wdr wwma
TAT | SHF AT H Fgd ® (HQ WC MG
T foee &1 397 3T 1 E TG T
ST AR Y o F1ae T faaat A
(foget) @iz aFar & a8 30 %o 3FT
AT 37 @is awAT §; qi wqa i Prda
FH AT HIEAHT qAT AFATE, a8 © Fo
IR A 34 whT wwaT §; fre g A
AT A, FF T § @z AFATE, A7
9T TT IFT AT AT AFATE |

SATAT, TF agT &1 I A 7
Tg F&AT AN 5 S W § FiEas
AGHT 4T fopeq & AR § FHT AT
Tt & T wgavr foar @ <@ g v
TF BT TA7. RIS FT AT 0
FHuz 511 17 P At -w@TeTE
T AR /AT A7eq HOAT G F71 75
T FG AT FLIEIT FT | FAT A AW
W TH qE | G AW &L, AT D
AT qGT TOHT WEH T ART [T
SHAT ® g3T W UF I fqzara qaT

FT | g9fAT 38 T Te< oz (a1
ST =T |

s, fagat qofi #7 TieEreT &7
FI JT AT FE T I FTT FARE
feadz #R goEsm & I A
THEET FT 7 o Fiawd &1 I Lo
gfaea 2 faar mar § @7 wiE
R AT 3e F o AL fear MAT g1 |
Faadr § 5 wigdn fafaeee wgeg
F g0 ¥ #9 a% fagm @ & wfy
ST 7 q9T gAT E A T AT & | faw
3T F WAWE| § F T AL ZH ATA AV
Jaraar 7 ¢ g & faga sufagi arw
T a9 Witk & @ & AT IR IS
I FEIA AET AT AT

(awa &Y waY)

usfafreas # @d 7 I faemg
F1 S =T WX wEr W frEw
FII9 & fFar smAr arfay

JUAT & I A A (B q F7
wJrgdi § F auae 3atay %9 81
@1 & FMifE gvHT § I9 AGT 92 9
A< AMT§ | T ATHT 7T W, T\
g & FrEEgEe Y ARAT FT TEHFT
g A 39 femr 7 wfasttag g oig
qT AT g0 ITHH TOF 7 §7 g
JUEER AT FEAT A0 | T Tow F
wifgfazm an &7 % fu ¢ aga
sedy § % g4 A1 9+ 1 faega aaa
7 ®L | FASK F1 e, (597 TTT 57
T |qd gl §, 7 fagnt 7 qma
g FUST i T T i AT T¢ STAFT
& | W wrEAY fafaez v arga saw A
F I F FAT XA AT LA [T aga g7
T IR EN

TGI8 A q9F 4T T3 FATT
A § 78 FE1 % 27 39 97 FT T0F
F7 T FA A A TR Aigy wAifE
TH9 qgF F1 AU TAQT 9T IgT AT
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AT TEATE | T0F 23 gL AZY AT
AR | F AF, AN F T AR THL
& qATG FT 1 A AT IFA 39 AGT
Fg S gary 32T A S 0 M7
gar fafrees wgey sA7 wEi@EE
T T | IEH FET

“All of them were to come to
Bapu to get his blessings before
going to Government House for the
oath-taking ceremony. Shri Raj-
endra Prasad was the first to come.
He was followed by Shri Sarat
Chandra Bose, Shri Jagjivan Ram
and Sardar V. J. Patel. On arri-
val, they were greeted by the camp
sisters who applied the auspicious
vermilion to their foreheads, gar-
landed them and gave them sweets
and fruit which were also distri-
buted amongst the members of the
.camp. Being Monday, Bapu’s day
of silence, he blessed them smiling
and wrote, as a message, the fol-
lowing lines on a piece of paper:
“End the Salt Law; do not forget
the Dandi March; achieve unity;
remove untouchability.”

{Tee, 919 7 TUFEE F AT/
S 3, fon & ag wa aFaT fafad § )
Ieei &gl 4t f& v faq % fom o s
7 fergeam 1 arang g4 fzar arg
JT A AGH IgAT FH IAZ w0 fE
WD FT AT 7 THE 7 TF 4G H
T |

T WeqT ® AT § A fHfaeey
HIEH F1 59 IAC F (A7 AT |

Surt PEARTH NARAYANAN NAIR
(Kerala): Mr. Vice-Chairman, I am
venturing to have a look at the all-
India Budget from the Kerala end.
We are Plan-minded; also, we are
defence-conscious. For, let us realise
that the object of the Finance Minis-
ter’s proposals is as much to save the
Plan as to tone up the defences of
our country. We want most certain-

ly that the Plan should be fulfilled. .

We set our face definitely against any
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trimming of the ©Plan or any
wittling down of the targets. But,
in the situation that has developed,
and basing ourselves on the experi-
ences gained so far, I feel that cer-
tain re-allocations within the Plan
frame are necessary, certain shifting
of priorities are called for, both in
the all-India sector and the State
sector which, in turn, will necessitate
certain modifications in the Budget
proposals. h

Now, Sir, I have certain sugges-
tions in this regard. I make these
suggestions primarily with a view to
improve our foreign exchange earn-
ings and also to increase our receipts
and our revenue so that more funds
may be available for development
purposes, so that the incidence of
indirect taxation on the poor people
may be reduced to some extent. I
make these suggestions also with a
view primarily to see that our agri-
cultural economy gets stabilised, that
our people get a fair and stable price
for their produce, so that they can
plan and step up production and thus
contribute their own mite towards
checking the inflationary tendencies

in prices.

My first suggestion, Sir, is that the
commercial crops or the export com-
modities from our State, for example,
tea, coffee, cashewnuts, lemon grass,
pepper, spices etc. be taken on to the
State trading list. Sir, they are the
best foreign exchange earners. Now
a few foreign firms have a monopoly
of trade in these things, and accord-
mg to their own whims and fancies
they corner and release the stocks,
and the result is that there is so much
fluctuation in prices, and our people
there can never depend on any pri-
ces. Now, Sir, within the limited
time at my disposal I am now going to
work out how much fresh investment
will be required and how much we
can earn from these commodities.
There have been enquiries made on
this subject. There was the Desh-
mukh Committee and there was
another committee which was presid-
ed over by our own Deputy Chair-
man. Then there was the Taxation



1165Budget (General), 1957-58— [ RAJYA SABHA ] General Discussion 1166

[Shri Perath Narayanan Nair.]
Enquiry Commission. All  these
various bodies have gone into these
things, and today I am just putting
forward in general some suggestions
in the context of today with particu-
lar reference to the conditions in
Malabar. I suggest that these com-
modities be taken on to the trade list
so that we can diversify our trade. As
it is, a few foreign firms are trading
in London, in New York, whereas we
can sell in the continental markets
where we have no direct taxes. I do
not want to dilate on these various
things. I only want to place before
the Finance Minister one thing that
the time is ripe in the present con-
text of things and we can expand the
area of State trading in these parti-
cular commodities which are the best
foreign exchange earners.

My second suggestion relates to the
supreme national urgency to butld up
our own national shipping and to
increase our tonnage, and we have to
avoid the drain in respect of our
foreign exchange because of the heavy
freight that we have to pay. I need
not go into any details, but the con-
servative estimate is that we have to
pay over Rs. 150 crores annually
towards non-Indian shipping. Now,
Sir, again for lack of time I do not
want to go into all the details. But in
the world trade our position is negle-
gible, just.1'5 per cent. of the world
trade we are having, and out of about
100 million tonnage of shipping in the
world we have just less than 1 million
tonnage, and we have to go a long
way to reach the shipping or the ton-
nage target fixed under the Second
Five-Year Plan. Therefore we should
save this foreign exch11ge which is
now drained away, and for our own
national prestige also we have to pay
particular and urgent attention
towards this question of additional
shipyards. We have been very leisurely
about these things. I do not want to
go into how this Hindustan Shipyard
has fared. There have been negotia-
tions and there have been explora-
tory talks going on regarding the
opening of a second shipbuilding
yard, and even in today’s paper I

i coastal regions

happened to read that a new team is
coming from Britain to look into
these things. But, Sir, primarily
from the point of view of saving our
foreign exchange and also from the
point of view of our national interest
it is very necessary that we should
have not one, not two, but more than
two shipbuilding yards, and the pro-
posals already i hand must be put
into operation immediately. The
people are sick of these procrastinat-
ing negotiations and explorations. I
think Kerala offers the best facilities
in this respect and the Government of
India will be persuaded to take into
account the claims of our people, and
I think the Government can do a lot
for that area and for our national
shipping.

The third suggestion that I have to
make relates to the processing and
manufacture of rubber which we pro-
duce. We produce rubber not only
in the interest of Kerala but also from
the point of view of our transport
requirements and our defence
requirements. Sir, the balance-sheet
of the Dunlop Company can be seen
I am told that for 1954-55 they had
Rs. T4 crores as net profit. So is the
case with Firestone and the Good
Year. We can save a lot if only we
give priority to the starting of a tyre
manufacturing factory. From the
defence point of view it is a strategic
material. We cannot depend on
foreign countries, especially in times
of emergency. Of course, incidental-
ly we benefit, but primarily India
benefits, and it is only from that point
of view that I am making this sug-
gestion.

Now, Sir, in regard to the State
sector, certain reallocations are called
for. I want to draw the atteniion of
the Finance Minister and the Gov-
ernment of India to the distressing
conditions of our people in the whole
coastal area from Kumbla to Quilon—
400 miles long. Fishermen and coir
workers predominate that area and
the density of population in those
come to more than
3,000 per square mile. Sir, I do not.
want to detail the actual miserable:
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conditions of these people, but what
I suggest is that top priority should
be given for the rehabilitation of these
people in the coastal areas. We are
reviewing certain co-operative
schemes for the coir workers and also
for fishermen, but a little more money
will be required. I understand, Sir,

that our new Government is prepar- i
ing certain schemes, and I want to

impress on the Government of India
that they must be prepared to give
top priority to these things and also
find some funds from out of the apex
bank and the Reserve Bank. Sir, the
incidence of elephantiasis and filaria
is very great in those coastal regions
mainly because there is absolutely no
drinking water. There is absolutely
no drinking water where the density
of population is so great. Therefore,
Sir, these things in Kerala deserve
top priority, and to that extent, cer-
tain reallocations are called for.

One more point regarding the State
sector, Sir, and that relates to our
forests. In Malabar there were most-
ly private forests producing the best
timber. Our Government have got
a plan to take them under State con-
trol, and then only we can work out
our requirements in regard to rail-
ways, in regard to shipbuilding etc.,
and we can help the implementation
of the Plan to a great degree. There
also a certain amount of reallocation
is called for in the Plan. I am sure,
Sir, that our Plan is flexible. We are

not having a doctrinaire approach,
" andIam told that itis open to review.
It is being reviewed and next
month in the National Development
Council the Ministers and Chief
Ministers of States will meet. There-
fore I am only just placing these
suggestions before the hon. Minister.
The targets in the Plan must not be
whittled down. But in the light of
the experience gained, in the light of
the situation that has been created,
re-allocations are called for.

‘' There is so much mention about
external aid. We are receiving foreign
aid. By all means we ought to aug-
ment our foreign exchange resources.
I am not making light of what we have

21 RSD.—6.
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got under P. L. 480, under the T.C.A.
and under the agreement for the
purchase of surplus agricultural com-
modities. We need all that. Let
alone the 15 per cent. more cost that
we have to pay; let alone the high
interest that we have to pay; let
alone the several conditions attached
to them. I am not concerned with
them. But I want to draw the atten-
tion of the Finance Minister and of

the Government of India to their
undesirable features. Our Defence
Bill has gone up by ‘Rs. 50 crores.

Why? Because the rulers of the peo-
ple who give us these surplus agri-

cultural commodities on their own
terms, have chosen to arm neigh-
bouring Pakistan, and then our

Defence Bill goes up. I only want
that in the present circumstances we
have to take into consideration who
our real friends are and then in
developing our national economy take
help from that quarter.

Again, there is one point about
which I want to remind the hon.
Finance Minister. After the Bandung
Conference there were certain sug-
gestions to lift the Asian countries
from out of their colonial economy.
There were certain suggestions that
we  should pool our efforts
and develop shipping for the beneflt
of all Asian countries. There were
also other suggestions for economic
co-operation, and a certain machinery
was set up. But as I go through the
Budget proposals, that background is
not any longer there. 1 appeal to
the Finance Minister that in framing
these things, top priority should be
given to this, and the whole thing
must be viewed from the Asian angle
so that we can pool our resources and
put an end to all remnants of a colo-
nial economy.

There is one other point. From the
economic classification of the Budget
I find that our civil expenditure under
Account A has gone up like anything.
During the course of one year, the
wage and salaries bill has gone up
by Rs. 33 crores. Talking about
extravagance, I will just give you one
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instance from my own State of
Kerala. Much of what is spent in the
name of Social Welfare work is fraud.
I will give you an instance.

Sgrr T. T. KRISHNAMACHARI:
The figures represent not salaries
alone but the entire expenditure on
all developmental projects. It is not
the salaries which have gone up by
Rs. 33 crores in one year.

SHRI PERATH NARAYANAN
NAIR: I think that in Account A in
the Economic Classification—I speak
from memory—current administra-
tion

SHr1 T. T. KRISHNAMACHARI:
The Civil Estimates include quite a
number of developmental
If the hon. Member will look into the
Explanatory Memorandum, he will
find the details.

SHRI PERATH NARAYANAN
NAIR: I stand corrected. In Account
A the figures for developmental work
are given separately. Anyway, talk-
ing about the Social Welfare Board
in Kerala, to distribute just Rs. 47,000,
* the Travancore-Cochin Social Welfare
Organisation had to spend Rs. 1,37,000.
This is on record, published in their
annual report. This is an illustration
of the way in which things are being
done.

Again, I have found from the
Defence Accounts that the loss to the
public revenue through theft, through
fraud, through irregularities, etc.
comes to about Rs. 3,44.00,000.

[MR. DepuTy CHAIRMAN in the Chair.]

I was just looking through the
Budget speech to see what the Gov-
ernment was really doing to put an
end to these mis-uses of public funds.
Of course, certain special reorganisa-
tion units are there. I know that

certain investigating teams have been |

sent. There is talk of pruning com-
mittees and all that. But unless some

projects. :

of these departments, I do not think
much will be done.

Before I sit down, I would make
one request to the hon. Finance
Minister. I would remind him of his
press conference wherein he had said
that the effect of the incidence of the
indirect taxation will be only mar-
ginal, that the increase in price will
be between one to three N.P. He has
worked out the whole thing and
found it to be iN.P. there and 1/5N.P.
here—all fractions of a N.P. I would
request him to find out from the
nearest grocer as to how much really
prices have risen during the last one
week. I know by how much they
have gone up. A pound of tea costs
7 annas more. Sugar costs two annas
more per pound. It has gone up from
thirteen annas to more than fifteen
annas. So is the case with regard to
other things, so that already heavy
burdens have been put on the people.
Let us not be adding insult to injury
by saying that the burden is not
much. If only the Finance Minister
realises the heavy burdens that he
has imposed, I am sure that he will
persuade himself to withdraw at least

some of his proposals of indirect
taxation on essential commodities.
Thank you.

Dr. D. H. VARIAVA (Bombay):
Mr. Deputy Chairman, this Budget

has been a very controversial one. It
is attacked both by the rich and the
poor, but we must view this Budget

; from the angle of the Second Five

Year Plan. We are committed to the
Second Five Year Plan. Not only
the Congress Party in Parliament but
all parties—the whole nation—have
voted for the Plan, and it is our duty
to see that this Plan is completed in
the period that is stipulated. Now,
if we want to complete this Plan in
the period stipulated, it is necessary
that we must find the means for
completing it. For this purpose, in
this Budget taxes have been imposed
both on the rich and the poor. It is
also necessary that we must not whit-

top-level effort is made, unless you ’ tle down the Plan either in expendi-

associate the actual

representatives | ture or in the period. We must not
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increase the period of the plan' and ' tances.

we must not cut down any of the
items included in the Plan.
fact that the poor people have been
hit hard, but we must
that the basic principle of our Plan

is to raise the standard of living of | said even in the case of sugar

the common man and to raise the per
capita income in the country. So, it
is not only the duty of the capitalists
or the rich people to contribute but it
is also the duty of all the people—rich
and poor—to contribute to this Plan.

Now, the community projects in
our Five Year Plan take up a big
chunk of the money that is required
and so the Finance Minister has in-
creased the taxes so as to collect
Rs. 93 crores in the present year. Of
this about Rs. 8 crores that are raised
from Railways will go to the States.
So about Rs. 83 crores will go towards
the Plan and for meeting the deficit
in the Budget. I must tell people
that if they say ‘we don’t want to
confribute money by putting this
burden on the poor’, they must sug-
gest other means by which this Plan
could be completed and we can get
money for it. I have certain sugges-
tions here. The Salt Tax is a very
controversial tax and some of the
people and specially Congressmen are
very much opposed fo it. Just now
the hon. Member, Shrimati Nigam
said that the poor people must bear
the burden of taxes on sugar, tea, oil

and such other things but when I
suggested that salt tax should be !
imposed, she brought the revered |

name of Mahatma Gandhi. We all
know that Mahatma Gandhi did op-
pose this salt tax. But it was at a
time when we were slaves of a foreign
nation, This tax was imposed on us
and on the poor by a foreign nation
for the maintenance of an army of oc-
cupation and not for their benefit.
Now in the present circumstances, if
we impose or re-impose this salt
tax, it will be for the benefit of the
poor and for the Plan and so we must
not have the sentiment that because
Mahatma Gandhi opposed this tax
and had it rescinded that we should
never impose it under any circums-

It is a .
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The times have changed. We
are almost on a war basis as far as
this Plan is concerned and to imple-

| ment this Plan if we just impose this

understand | tax, I am sure that it will not be diffi-

cult for the poor to pay, as has been
and
tea. Because salt is a commodity u<ed
even by the poorest and to collect
this tax is very easy. So I will re-
quest my Congress friends just to
think calmly and collectively whether
only on a matter of sentiment that
they should forego almost a revenue
of about Rs. 20 crores which I am
sure will be brought for the Plan
year by year. It may be that for the
period of the Plan we might keep
this tax and then rescind it but I am

sure that once our Plan is com-
pleted, then there will be no
necessity for rescinding this small
tax because it will only be a very

small percentage—] think about 4 or
5 annas in a year that the poor will
have to pay and as some people say
that we want the people to be plan-
minded, this is the best way to make
them so and I am sure that if the
poor people are informed and made
wise about why this tax is levied on
them, I am sure they will not oppose
it. There is a possibility that other
parties, to embarrass the present Gov-
ernment, might start an agitation and
some of the Congress people might
do the same but I earnestly request
them that they must consider calmly
this proposition and not just throw it
out on reasons of sentiment.

Serr H. P. SAKSENA (Uttar Pra-
desh): Salt tax is not one of the
items on the tax proposals.

Dr. D. H. VARIAVA: We are asked
to suggest new proposals. When we
oppose the tax on sugar and other
indirect taxes, when we are asked to
suggest new taxes, there is nothing
wrong to suggest the salt tax. ..

SHrr SONUSINGH DHANSING
PATIL (Bombay): It is not a subject
of taxation. Is it in order?

Dr. D. H. VARIAVA: It is quite in
order., We are asked to suggest new

DN
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taxes and how to produce new income }
and how to produce money for the
completion of the Plan and this is one ’
‘of the most sound suggestions that I
put before the House and I hope the
House will consider it calmly and
without any prejudice. :

There are certain other suggestions
which I might make to get more money
for the Plan. One thing is irrigation.
In the first Plan, we had water enough
to irrigate about 6 million acres of
land and it is admitied by the Plann-
ing Commission that we have been !
able to irrigate only 4 million acres of [
land. Now the other 2} million acres
have not been irrigated because the 1
canals were not ready. Some States !
say that they had not the technical ‘

!
|
)
1

personnel. If this water which could
irrigate 6 million acres, was used, then
our food position would not have been |
what it is now. I suggest to the

Finance Minister that with the coope-

ration of the Planning Commission

they must appoint a Committee with |
full powers to see that this other 2}
million acres are irrigated as early as
possible and not only to enquire why
they have not been irrigated, but with |
the executive power to compel the \
States to do if. Because it is no use !
wasting time finding out why they f
have not done it. There is no reason

that this thing should not have bheen }
coordinated. When we have so much

water—and I think it is going to waste |
—and crores have been spent on the |
irrigation dams in India and when we 1
have got water, I think it is a criminal |
waste not to use them and to irrigate |
4 million acres only. This is the ‘
second suggestion, |

Then there is a lot of tax evasion
and many people have just hinted at
it that it should be looked into and
that this tax evasion should be stop-
ped.

Another suggestion is that the States |
raust also in their budgets be as bold
as the Finance Minister has been here.
They must also find means, for imple-

i public sector industry.

| factory in the market.

© menting the Plan and for their contri-

bution to the Plan.

The next suggestion is regarding the
We find that
the public sector is not making as
much profit as the private sector under
similar circumstances. I must say that
public sector has not worked for many
years but in certain circumstances it
must be said that their working is
rather top-heavy and. instead of mak-
ing profit, we are making losses. I will
give just one example about the Peni-
cillin Factory at Pimpri. The latest
report says that it made a sale of
Rs. 47,000 or so in Penicillin, There
was a loss of Rs. 8 lakhs in 1956. The
only profit they made was in bottling
penicillin and that profit was Rs. 11
lakhs. This plant was taken from the
Bombay Government at Parel, If we

- spend so many crores on the organisa-

tion of a factory of this type which
was started, I think in collaboration
with the W.H.O., and it was said at
the time that we will not only supply
penicillin to the whole of India but te
countries of Near and Far East, and
then if we make a loss of Rs. 8 lakhs,
I cannot understand it.

One of the latest pamphlets that we
have says that we have increased the
production of penicillin in this factory
from 4 million mega units to about
6 million mega units but I do not find
any penicillin manufactured by this
In the begin-
ning, I think in the year 1955, I had
used some of the penicillin manufac-
tured there but for the last one year
I have never seen one advertisement
or even one phial of this penicillin.
At least in my part of the country,
Saurashtra, I have not seen it. Here
I find that they have spent a sum of
Rs. 30,000 on advertisement but I have
not seen a single advertisement of this
product in any of the papers. I would
request the Finance Minister and the
Minister for Production to look into
this matter. Similar things are also
happening in the case of the other
industries in the public sector but ¥
will not enter into details.
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T come now to agricultural produce.
We are trying to have modern methods
of cultivation, We wanted to intro-
duce the Japanese method of paddy
cultivation but I must say, Sir, that
some of our agriculturists produced
record yields per acre of wheat, bajra,
jowar, paddy, etc. If they could do it,
I think the other agriculturists could
also do it and I suggest to the Agricul-
ture Ministry that they must see that
this yield per acre is increased so that
our present position of scarcity of
grain will not recur. In this connec-
tion, fertilisers should also be distri-
buted freely and they must be told as
to how they should use them.

The next thing is the lowering of
administrative expenses. Well, many
people have referred to it and I will
not go into the details but I should
say that this should be lowered or
curtailed. '

We have heard so much about the
paucity of technical personnel in India.
This is not the first time that I am
referring to it. We have had so many
people trained in different technical
matters, engineers, doctors, industrial
engineers, dairy administration, etc. I
will give you an example. Only a few
months ago there was a man who has
had training in dairy administration.
He came to India about three years
back and Iooked for a job all over
India but ultimately he had to take
the job of an Appraiser in the Bombay
Dock. This is a man who has spent
Rs. 10,000 or more for his education
and yet he could not get a good job.
At present we want to have many
dairies, modern ones, all over India,
but then what happens? We are send-
ing students at the cost of lakhs and
lakhs of rupees to foreign countries
and when they return in many cases
they are not employed in the same
line in which they have received train-
ing but in quite different lines. That
way, we waste lakhs of rupees. I will
suggest to the Finance Minister and to
those who are concerned with this
that they must make a list of all the
technical men who are available.
They must find out from the States,

II76
Universities and from other sources,
as to how many technical personnel
are there, how many are looking for
jobs and so on. The other day in the
House, I asked the Labour Minister a
question about the number of doctors
who were unemployed. I was told
that they were 400 in number and the
engineers were 600 in number, Yet
we cry from housetops that we have
no technical personnel. 1 asked the
Planning Minister as to the causes of
this unemployment of doctors and he
said that they did not want to go to
the rural areas. T think it is the duty
of the planners to see that these doc-
tors and engineers g0 and work in the
rural areas. The reason that they do
not go to the rural areas is that they
have no facilities for the education of
their children. Such facilities should
be given to them so that we may not
waste money in sending people abroad.

(Time bell rings.)
Nov§1, I come to foreign exchange.

Mr. DEPUTY CHAIRMAN: You
have taken two minutes more. There
are still twenty names.

Dr. D. H. VARIAVA: One minute
more, Sir.

If the public sector could produce
all the things that we want and export
them then the deficit in foreign ex-
change will be reduced.

With these words, Sir, I will recom-~
mend the Budget to the people and say
that they must help the Finance
Minister to carry out the Second
Five Year Plan and to complete it in
the prescribed period.

SHRIMATI T. NALLAMUTHU
RAMAMURTI (Madras): Mr. Deputy
Chairman, I extend my wholehearted -
support to this Second Five Year Plan
and its implications and the taxation
policy that has been necessitated for
the working of the Plan. There is no
question of going back. We in this
House and in the various committees
had fully thrashed out the content and
scope and demands involved and hence
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it is our joint responsibility to see that
it is properly executed. It is in a way
vur child and hence needs to be
aourished and cherished and put on
its feet.

We admire the courage and deter~
nination with which the Finance
Minister has launched this big boat
of taxation policy in somewhat troubl-
ed waters, If the boat sails to the
promised goal of plenty and prosperi-
ty and bliss without hitting rocks and
shoals, he will go down in history as a
daring pilot of a financial venture bold
in its conception and brilliant 1n con-
summation and execution very neces-
sary for the implementation of the
Second Five Year Plan. The Finance
Minister himself had said “we shall
grimly hang on to the Plan; we shall
not sink, we propose to swim and take
the Plan to the shores of safety.

All of us realise the difficulties and
all of us are committed and all of us
bear a joint responsibility. We rcalise
also—at least we should realise—the
sacrifice, the faith, the courage and
the austerity that is expected of us to
mmplement the Plan but, at the same
time, the Plan should not be, Sir, the
law of the Medes and Persians. We
live in a brave new world and we are
proud of our democracy as well as of
the democratic approach to problems
m this very House from time to time
but the effect of a Plan and the taxa-
tion proposals must be viewed from
the point of view of the impact on the
masses of India.

In all countries, Sir, there is some
proportion aimed at between direct
and indirect taxation and it is reason~
able to expect that the percentage of
direct taxation is higher than that of
indirect taxation. I do not know if
any such proportion is envisaged in
the present taxation policy. We
should like to have a clarification
and I am sure the Finance Minister
%11 be able to enlighten us on that.

tion of excise duties on necessary
articles of consumption will hit hard
the very classes for whose betterment
in standard of living, a major portion
of the planning has been undertaken.
I am distressed to find that, while
the objective of our democracy is to
improve the lot of the common rnan,
to raise his standard of living and to
enable him to rise to his physical,
mental and moral stature to the ful-
lest extent as a citizen of this great
country—in fact all our planning has
been to reach the goal of a welfare
State—the present taxation proposals
hit at the very root of the basic
sustenance of the common man. In
fact all classes from the middle-class
downwards are affected.

One of the basic principles of taxa-
tion is to avoid as much as possible
taxing the necessaries, the absolute
essentials of life. Therefore the excise
duty on match boxes, paper, tea, coffee,
motor spirit and sugar especially,—in
the case of sugar it is doubled—will
be detrimental to these classes, in my
opinion. As a matter of fact, as soon
as these taxation proposals were re-
leased to the public, several friends
here and elsewhere phoned me up and
said: “Oh, we have to spend more on
children’s books, on their education,
more on bus and railway fares, more
on transport and more on post cards
and a good deal on sugar. We do not
know if we can buy sugar hereafter
or for the matter of that tea or coffee.
Where are we to go for the extra
income that we must need to purchase
all these with the rising prices and
maintain our standards?

The classes that are affected parti-
cularly are the classes with fixed in-
comes, like teachers, low income group
Government servants, the clerks and
the whole array of secretariat staff,
the non-gazetted officers, who are al-
ready pleading for higher amenities,
for better living, all those who are
at the root of the edifice of our gov-
ernance and who toil all day long, in

Seeing all 1ris, 'we have 1o exanine |, order to see that the democracy that
wirselves and see the position in this | we have planned for, goes in the right

ountry. I am afraid, Sir, the imposi-

direction, correct and without any
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flaw. I have to plead their cause
since they have approached me for
this. They have asked me: “What is

this Plan that has taken the shape of
a Goondodaran?” Please do not smile,
1 refer to some classical example, the
example of Goondodaran; I will not
go into the story of Meenakshi’s mar-
riage with Siva. When Siva was asked
where were the guests for the wed-
ding, he pointed out the giant Goon-
dodaran and said, “Feed him.” And
they fed and fed, and he could not be
fed. Everything he consumed. But 1
do hope, Sir, that that “Vaigai river”
a stream which was created by Siva
wherein Goondodaran put his hands
to quench his insatiable thirst would
spring up, out of this venture and
fertilise all our undertakings without
uprooting the backbone of our society,
the middle-class.

The taxation proposals in themselves
may not be so much of a menace but
the fact is that the various amenities,
like free and compulsory education,
free medical aid, compulsory medical
inspection and the various other things
that we have envisaged for social up-
1ift have not begun to operate in
many parts of the country and the
economic position of the people re-
mains where it was in many respects
and hence it is that the psychological
reaction of the masses towards these
taxation proposals is to be taken into
consideration.

When we look round, Sir, it is pain-
ful to see the plight of our agricultu-
rists, the farmer in the village, and the
unemployed, educated and otherwise
in urban areas. The peasant, in spite
of his hard work, is still the victim of
many hardships. He is in debt in
spite of the help by co-operative
societies and has scarcely enough to
keep his body and soul together.

A Tamil poet, some years ago, had
drawn a vivid picture of the plight of
a farmer when monarchical rule pre-
vailed. The description rings true of
the farmer’s position to a great extent
even today. I do see that many do
not know Tamil and so I will give the

¢

General Discussion

The

IISQ

translation in English. poet

describes:

“Aaveena, mazhat pozhiya illam veezha
Ahattadiyal mai nova adimai-aha

Ma veeram pohuthenru vidai kondoda
Vazhiyilai kadankarar marithukkolla

Savolar kondoruvan edirat Sclla

Thallavonna virundu vara sarpam theenda
Kovendan oozhuthoonda kadamar ketka
Kurukkalum than datchanaikal koduvenraray.”

the Finance Minister will
The

I think
understand the meaning of this.
translation is this:

The cow has yielded a calf in the
farmer’s house. Torrential downpour
of rain has come. His cottage with
mud walls and thatched roof has fal-
len down on account of torrential rain,
and the monsoon has broken out in
right earnest. Just at that psycholo-
gical moment the farmer’s wife must
need start labour pain; the only farm
servant and the household drudge died
and in the midst of all these alarms
the farmer, true to the tradition of an
Indian farmer, has not forgotten his
bounden duty, the care for the land
and its cultivation; He says to him-
self, “Oh, before the flood water runs
off, let me rush and sow the seed by
stemming the current”, and takes the
seeds along and runs to the field. But
as evil fate would have it, on his way
very many creditors, the banyas and
sowcars and all kinds of people from
whom he had taken loan in order to
buy this seed line up and block his
way. At the same time a messenger
arrives to say that some dear relative
of his is dead. Some guests also arive,
guests that could not be prevented
being feasted in his house, they come
and claim his attention. He is in a
whirl and the poor farmer is bewilder-
ed where to turn for help. And when
he was in that condition a serpent
must need bite him. But even in that
state he has not escaped the hard cir-
cumstances of his life. The king’s tax
collectors appear and demand payment
of kisti (land tax). And that is not
all. Finally, to crown it all, the shock
of the atom bomb is adminisiered to
him when the Kurukkal (the priest)
extends his hand for payment of his
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dakshina (his dues as the guardian of
the temple).”

(Time bell rings.)

Two minutes more, Sir. These woes
of the farmer have not abated. Please
give me five minutes, Sir, because I
have to say what I have to say about
the taxation measures.

Mr. DEPUTY CHAIRMAN:
are twenty speakers more.

There

SHRIMATI T. NALLAMUTHU
RAMAMURTI: Hence the indirect
taxes on essential articles will hit him
harder still. Due to his economic
plight, due to the failure of the crops
in the villages, there is a steady drift
to the urban areas adding to the beg-
gar nuisance in the city and adding
also to the already unemployed work-
ers, the educated unemployed, and this
has resulted in adult and juvenile
crimes and juvenile delinguencies.
The pain of hunger and starvation has
led also—this is not a pessimistic pic-
ture, but it has happened—to many
suicides not only by women in fami-
lies; even students have done that
because of the hardships in the way
of continuing their education, of hav-
ing to buy books and pay tuition fees
and at the same time to look after
their families.

One feels particularly for the poor
teachers who get very low pay. In
some places they get 25 to 30 rupees,
the elementary school teachers, worse
than the pay that is given to the
chaprasis and peons in the Central
Government and State Governments
and when these teachers are asked to
pay the excise duties on paper, tea,
coffee, sugar, etc., they would find it
very hard indeed to meet this demand.
I hope the Finance Minister will find
it possible to lift the levy on paper
and other essential articles, such as,
match boxes, tea and coffee. I am not
pleading for the removal of the duty
on tobacco. We are running a cancer
institution in Madras, which 'also
requires Central and State Govern-

ments’ assistance, and one aspect of
the propaganda made for cancer is
that tobacco chewing and smoking
man be one of the causes for bringing
about cancer.

(Time bell rings.)
4 P.M.

And I would ask the Finance Minis-
ter to reduce the tax on sugar and
bring it to a lower level. I am glad
that he has removed the tax on kero-
sene and news-print and I would like
him not to raise the cost of post cards
and the third class fare. However
much. . ..

Mr. DEPUTY CHAIRMAN: Begum
Kidwai. :

SHRIMATI T. NALLAMUTHY
RAMAMURTI: One word, Sir.

Mgr. DEPUTY CHAIRMAN: I am
very sorry.

SHRIMATI T. NALLAMUTHU
RAMAMURTI: Am I not to finish my
say? Just in conclusion I want to say
that “Economy drive” on which others
had spoken is necessary.

Mgr. DEPUTY CHAIRMAN:
already time.

It is

SHRIMATI T. NALLAMUTHU
RAMAMURTI: But you have given
so much time to others. I only just
want to say that apart from what
Mahatmaji may have said—we should
not attribute motives to any Member;
we have got freedom of expression of
opinion—we who have worked out
the prohibition policy in Madras have
seen its success and beneficial results
—1I myself have been an active worker
—we would not for any kind of hard-
ship that might be caused to this Gov-
ernment go back on our prohibition
policy. Let us not also revive the
Salt Tax. Here I want to pay a tri-
bute to the Finance Minister who, like
John Knox, neither fears nor favours
flesh but I hope in the true spirit of
Rama who ruled for the people, as
praja ka Rajah, he would view the
taxation proposals in the spirit that
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in serving the State he serves the
dumb millions also.
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& WT FZ AN T GO GHAT AT fwor
g >fFs &9 F 19 99 7 78 71 & %
gH F71 gag il AoEr qv aFF 54T
& =rfgq & A A, fFady = &
AU A HT AL T&T F A T 78 AW
& o 3w § 54w & fF 9
&7 AITAT F KT T S, IAHRT 5H
FFL FAMT TGS & AT 7% fqq 70y
I F A7 7 3 (FHE &4 570
g 7 @Y ¥ fAT, @IAar & fog,
Aagr fFar, sa% foa g7 99 A9
JqeTd AR AT TFAT HT IAG H
|/ AT | WG FHH QTET H14H
FE(E, W FAFT 3T 7 agfy w1y
FAT & AT AT WY FE U 1 g4y
SR FHI (9T wissmE § 1 9 A
Y FHAAT @l § qGFT A7 ) AT
WERAT AT 7 ARIART AAA qAE
fear a1 ARTAT I T FE A |
7INT %1, FET 77 AW wEY 7 fF
TRATNT HRTTT T & FART &g
fyar g0 wIT 9T 39 3T a0ET &
T &1 femr & o 3aF fa7 349t
qavE T IFE, SAT ALE 7 057 IF
UIA § TG F& AT FY T2
Ao ar 490 1 WY g I9 &1T AT
I FT &, WX ZF FIAT ANT7 Y
QT FTAT § T TR EHHT T LT AW
G T & oy AP & 1 Uw AT
ag & fF 89 199 &7 A9 39 0 5
7@t ag § % w2 51 1A 33 1 e
AT q1d FAr § 1 ¥ET TG FT A
FH B & T8 QU 74 I qi g
&, I TF AT WA ZIT AT §
IqY T WIGE 30T a0, THwiTF
FargRe (economic climate) dar
g7 wren 5 A 7 sraet ¥ fag
M N | TA(AY i gATY WA F

qF G T A1 AT TG ASF G | 4T
A T AT AAT @F AT VRI & SHFL AT
0 q& A= FAr Jifgs 1 awT g
afiws mErsay FAer w0 foqid agd
g Wi 3|y & fr 48 oF Avg § T
qEG Fr O AT & ) 99 w08 s
FT AT T AT FOAE TF B GAF
9T WIEE G574 434 § AV 399 3G
ST FAET W4T ATAT & | wE & &r afg
SHEC (T T AT T[T AT O AT
TE § E AT EAT FUST FQAT A
ST 1 g 35 A1 a[T F gl
UF AR FIT F FIT T AN FIT AT
AT F | gGHET AL A FF Bl G
amaT A grafawar I & g9 97 @w
W7 [0 FfEgT, IW T SATET FFAT
s 1

qIT 7Y AWA UF Gy Ar faaier
W AIABTE | H HIE G AT &
TGS T 737 68 TEZ \ afT g A2
wiZvgfew Nfzw F1 19 §5 fa7r 7%
FET FIA AT FIE S AL AT 1 AG A
FE aTa J3T 91, SHHT §q47 9T g9
T TF T I qW ZH @ T & fw
Y FET g &0 A s
T 31 74T & A 33 I 7 98 N
AT WY ET T R d Wy A g A
T & o o ot 931§ 9% I19 @ g8w7
arét & | g 3 et sarar gt &
far & &1 ACRFETT TTRYAT
1w FZT AT AT 7 | g J7 5
T QLAY 87 T § AT AT 7T
3T FT gar ¥ I BH AL & q9 W
U WIS & qAqrar ar aeq o7
JEH J&T8 U7 A VBT & | OF A qq
FIT F

S Wlo Fo APFT (TIT A3)
FIR A 7813 9T FQA § 7

S oo qo TEI : GARET AT §
q 7% U g A7 (991 T @1 3, €AT
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A7 Ay &2 fTer g | W AT
AT g & (F w3l 9gq 9% 21 13

gq i wvar Tifgn | grefawar e
T F FH UGS T, U IT HT WY
ZH TA AT &% F AR FT AT A9
AT FL7E7 €U0 FY AT KT AFA 8 |
TT qvg A T A AT OF OAT AFETN
qar grT i 73 A9 gwar |at o
FFFNT | FHERT AT FAGT AT AIHTF
FEYRT & FIAT FTAAT HT ART I0AT 2 1

A GRI A7 &S A7 A3 & | o9
FWETAF AT a3 BT aqgq 59
FH HT AR F AT A7 A7 3AfF
A FHI7 FATS wGdr 73 ot 1w
e fFEf g A af & gmarar
T TAAT AT ATH F AW F 7T

W F qIF FFAT & | A T 1A 97
ST AT I AWg ¥ AT ¥ g g fE
A AZT A AT TA gAY T TAE
WA & fr foaq 7z 75 & san T

grafasar femer 3T wifzg | Tg=r
€I SET VAT qET | WS g &
T ¥ CFMAAT F Us BT HAY
AT FgT AT WHA AN A

T gT § IFT FIOFT WL o

TA AT WT & oWedr Jedr |
FUS! BT AT FH O § HHH
g ffg a1 7R § A 9 @A E fF
AT S F AW a7 7 g TR

MIFT §T AF a9 § 957 F g9
IgT SUTAT JQAT § | Y FH BT A
o ¥ 99 T 97 I9F AT 7w gy
I, T T AT AT § 1 AT
Y 7T A1 & A5 O W9 ¥ 98 W)
®Ig7 T & & ' M7 9w faT
AT HY FHA(E ISV TF Y, FRT AT
7 gh | gqfaT guET 3T AfaFar &
T4 &7 249 0 TWAT qgF AT ¥
o\7 g7 a9 77 I IF F fAq 94 797
& vy faaz fag §

T TF &1 A9 qF FgAl g | GG
arz 235 # wifgherm (Prohibi-
tion) F aUF FaTIATE | AT ST
F AT A AT ITE § FFT WL | TF
T w37 & % 047 ofy o7t Fga 7 gafan
BN TEAET R A4 IS A1MRY
Y g fF A o oA FEy A gElEn
ATeT 29 4 AT ST | HY TF
g5 &1 97 T & R oAg a1 wfew
(Prejudice) &, =g F&F5z & &
AT AT FT AT F&T TF 397 A1ZIT
g 5 e w1 gz & a9
ZH FEY ATMET | T8 AT &, SHEHT
FAT A85f § "veg § | T AUA-
FE1 T4 AT T a8 TATL AEFfT T
Ty | A &) AFara g7 a9 q
A ATEAE FIAT | AqTeF I F
7y 7 #fF ey ofr 7 Fay 97, 39w
ZW IAFT fag A FT W F ) FAA
FT AT Zag F fEgAes @A 7AW,
R0 U ¥ XFAT AT E | AT AT HT T
¥ HIEW T g F) qloz AT FAA
FW & foOT F27 &7 W@ & IAGT H
fadty F7a1 FIgar g | 7 wAAT %
38 W7 JOF 7 qAT IHGT FAT A((qT,
Ffwa ares T9w FTAW F7 F AT AA-
g€ I57 FT FYAT THGT AL FIAT
FTfET |

AL AT AA FO0 AT AE FRAT &
fe §g IWT 0¥ w&v F—-faas
sqrsew agt fgq w7, fgad gamE ag
f&d 77, IT 9T A FAAAT § AT BT
fagr star afgy, §7 eHE &7
FT9 &, T I, FHT F @I HI
4TS ¥ | TG, TE-7T KA F O
A57 g7 3 f Owew fEAT 7 fEAT
F A FE JI7 37T FT TN FHAT 957
2 ART F @F HT qGAT IT AT IV
T FIET FT AT & | THATL qHT &F
aq § & 17 feear are &7 20 TIFT,
AT 7T AT ¥ |
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[sit f1o &ro qEdH)

g q R N g i Wil Ay
IAET T § OF 6T 3@ AAT AMET |
AT FIA B A1 T 39 I 9 FHTHME
Fer fr g9 %1 7, 99 fv g
fegmaard & AT WEA TAET g,
AU FATET A% HLA G 1T H (T A TeaT
# axk 2@ w7 F0 AUA FW FG
giT | @l w0 ATH F wewr /A
TR IZIT T AU @AT AL HIL
Fg T FTT F g T M FT ARG
FIAT A | :

Sur B. M. GUPTE (Mysore): Sir,
‘1 congratulate the Finance Minister
.on the grim determination and remar-
kable ingenuity with which he has
devised his widespread scheme of
taxation. But with all that, I regret,
I cannot give my willing support to
him. The position is that the com-

mon man is bound to suffer. Though
my intellect goes with the Finance
Minister, my heart goes with the

common man. I cannot ask the com-
mon man to bear this burden just
for one year or two years. He must
bear it for many years. It is not a
case of jam today or jam tomorrow.
It is a case of jam after ten or fifteen
years. Until then, frustration, dis-
content, bitterness and hardships
would be the lot of the common man.
I do not hold the Finance Minister
responsible for this. The Govern-
ment and we the Members of Parlia-
ment are responsible for this situa-
tion. Unfortunately the Finance
Minister has inherited that situation
and he has to face it. But we are
responsible for creating it. Of course,
the former Finance Ministers also
share the responsibility. The Parlia-
ment and the Government both are
responsible. We applauded the ris-
ing tempo of development expendi-
ture. We supported it. We even
raised the hopes of the people by
making rhetorical speeches about the
Five-Year Plan, but we never count-
ed the cost. We ought to have known
“that there can be no planning with-

out tears, but at that time we did not
heed it, and now it is too difficult to
retreat. We asked for it. We knew
not the implications of the Plan, but
now we have got them and we are
frightened, and now we expect the
Government that they should drop or
at least prolong the period of the
Plan. We are just in the position of
Arjuna in the Bhagwat Gita. We all
remember that there Arjuna implor-
ed Bhagwan Sri Krishna that he
should show him the Viswa Roop
Darshan, the Grand Divine, and when
it was actually shown to him, he got
frightened and again began to imp-
lore “Oh, please withdraw that
aspect of it.” So, that is just what has
happened with us. But the common

man has suffered all the while. - We

went on placing more and newer
burdens on him. He wanted to heave
a sigh of relief after the achievement
of independence, but we never allow-
ed him to do that. He thought he
might be able to say “Oh, now that
the foreign rule has gone, my life
would really be a little easier.” But
we did not allow him to feel like that.
We did not allow him to feel the glow
of independence. We went on putting
newer and greater burdens, If he
became more cleanly, if he wanted to
use more soap, we came down upon
him. If he used more cloth or ate
more sugar, we raised the ‘excise
duty, and now even the ordinary post
card and the railway travel also are
to be penalised and the rates are to
be raised. Of course, I know many
amenities are being provided for the
third class passengers. Even it is
being said that airconditioned travel
is provided for him. About that I
would say that it is a misnomer
because this deluxe aircondition train
is only nominally a third class train;
the fare charged is second class, and
I think it would ‘be wrong to describe
it by saying that airconditioning is
provided for third class passengers. I
do not quarrel about the amenity.
Even for second «class passengers
amenities are required. But do not
deceive the people by saying that air-
conditioning has been provided for
the third class passengers. No gen-
uine third class traveller is going by
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that train and cannot go by that train
because the fares are too much for
him. But anyhow, my point is that
though many amenities are being
provided for him, travel is a punish-
ment to him because of overcrowd-
ing. He does not go there for the
fun of it. He goes out under some
compulsion, the religious compulsion
of a pilgrimage or the social compul-
sion of a marriage etc. or the busi-
ness compulsion. So he has to go as
a punishment. But at least let wus
not make his travel costly. So, I
would request the Finance Minister
to reconsider at least these levies
about the common man’s travel and
the post cards ete. Of course, we are
told that this is a flea bite, our excise
duty will amount only to a small item
here or there. But the cumulative

effect of it is ignored. Then there
are also State levies. There is that
State sales tax and there is the

municipal octroi, and everywhere the
burden is being piled on him, and
the cumulative effect is great. And
I am very sorry that in addition to
it, the post offices set a very bad
example. They enhanced rates at
the time of introduction of the new
coinage. They were scrupulous. It
was a very small increase they made.
But the unscrupulous traders took
advantage of it, and they took the
lead and they became more unscru-
pulous because they pointed out the
fine example of the post offices. And
the rates were raised tremendously.
In Poona, the cinema rates were
raised, the hair cutting saloon rates
were raised. Formerly, hair-cutting
and shaving could be had for ten
annas, but now they charge fourteen
annas and a half. That means a 45
per cent. increase. So also the cinema
rates were raised by 30 to 33 per cent.
All this simply because a very bad
example was set by the post office.
They could have waited. The Budget
was to be presented on the 15th May.
They could have waited for one and
a half months and taken shelter
under proper legislation of a Finance
Act. Instead of that, they set a bad
example and traders exploited it. I
therefore submit that this has hit the

21 RSD—T7.

General Discussion 1200

he
the

common man very much, but
would have borne all this but
primary cause of his discontent is
unemployment. This is the great
problem; that is the crux of the pro-
blem. People come to me and say,
“Gupteji, my nephew has passed this
examination, my son has passed that
examination. Could you find some
employment for him.” My heart
melts within me but I- can only say,
“l could do nothing more than give
you character certificates. Giving

employment is not in my hands.” If
one man gets employment, then the
whole family will bear these bur-
dens, but the greatest problem is the
problem of unemployment. I do not
know when a solution will be found.
When I was referring to jam after
15 years, I was referring to that,
because even at the end of the Second
Plan period, the new employment
opportunities will be to the tune of

80 or 90 lakhs, but the new entrants
would be the same number, and the
heavy back log would still remain.
I do not know when the problem is
going to be solved, whether it could
be solved in the next 10 or 15 years.
Anyhow we would have to make the
best of a bad situation. The only
redeeming feature in the Budget for
the common man is the subsidy for
foodgrains. I hope the Finance Minis-
ter will use it liberally, that new
shops will be opened and they will
provide people with adequate sup-
plies of foodgrains. Otherwise it will
be very difficult for the lower income
groups to feed themselves. We must
make the best of a bad job and let
us hope that we shall succeed.

Before I conclude, I shall refer to
one other point, though I am not
interested in it. I am not an indus-
trialist; I am an ordinary wmiddle-
class man, But I am interested in the
efficiency of the administration. I

find in the White Paper that was sup-
plied to Members in March last, on
page 6, it is written that the finance
required for the expansion of the pri-
vate sector could not be found by it.
l It reads:



1201 Budget (General), 1957-58— [ RAJYA SABHA ] General Discussion 1202

[Shri B. M. Gupte.]

...... a part of the finance re-
quired for expansion was provided
by bank credit. This indicates the
inadequacy of corporate savings
for financing the programmes in
the private sector.”

If that is the admission of the Gov-
-ernment, I do not see why the Gov-
ernment should persist in taking
compulsory deposits. Why take the
money which has got to be returned
soon? It only adds to the work and
consequently to the cost of the
administration. I therefore request the
Finance Minister to look into this.
Anyhow, as I said, let us make the
best of a bad job, and I hope we shall
succeed.

SHrr JASWANT SINGH (Rajas-
than): Mr. Deputy Chairman, every-
thing possible has been said as far as
the taxation proposals of the Finance
Minister in the Budget for the year
1957-58 are concerned. If I were to
speak on the various items, I would
be only repeating what has already
been said by the various Members
from the various sides. Therefore, I
would not waste the time of the House
by repeating the same thing. I would
only say this that the whole basis for
the heavy taxation that is proposed
by the Finance Minister is that we
are wedded to the Second Five Year
Plan. We have to make it a success
somehow or other whether we can
afford it with our limited domestic
resources or otherwise by foreign aid.
We will have to make big sacrifices,
and the Plan has to be gone through
somehow or other. On that Dbasis,
both the Prime Minister and the
Finance Minister have appealed to
everybody that he should lend his
support and that he should make
every possible sacrifice in order that
the Plan goes through somehow or
other and thereby the country be-
comes prosperous in €very way pos-
sible. If the people feel that the Plan
is theirs, it is a national plan aimed
at the amelioration of the people as
a whole, with nothing to do with
party politics, I dare say that every

possible sacrifice would be made by
all concerned, but unfortunately there
is a large section of the people and
large parts of the country where the
feeling is just the opposite that this
is only a party plan and that the
benefits of this plan would not go to
the people as a whole but only to cer-
tain sections of the people, and there-
fore they hesitate and wonder why
they have been called upon to make

sacrifices in this manner. I would
explain my point. Take the case of
Rajasthan. It is a very big State as

far as area is concerned.'It is a pro-
blem State because unfortunately it
happens to be on the border of Pakis-
tan and it suffers in more than one
way from Pakistan, and we do not
get sufficient protection from the
Government here, because we follow
a certain policy and we cannot there-
fore go beyond certain steps. Here
what we notice is that as far as the
Five Year Plans are concerned, the
money provided for them have not
been properly utilised because the
Government unfortunately, though
it is an overwhelmingly Congress
Government, have not been able to
push on with the Plan. The simple
reason is this: Rajasthan was formed
8 years ago. It was in April 1949 that
it was formed. In these eight years,
there have been as many as seven
Governments. The present is the
seventh Government in the
of 8 years. Each Government, when
it came into power, had its own plans.
But year after year the Government
changed, though, as I said, the Gov-
ernment belonged to the Congress
Party. It would not be stable for
various reasons because of groups.
Whatever one group put up, the new
group changed, when it came to
power. I have seen that in many
places even road alignments made by
the previous Government had been
changed. Even the schemes that had
been taken up in one part of the State
had been left half-done and shifted
to other regions because another Gov-
ernment had come into power. I
would give an instance. There is a
place called Jobner near Jaipur. The -
former Government gave a very big

course -
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subsidy for the starting of an agri-
cultural college there. Hiralal Shas-
tri was then the Chief Minister, fol-
lowed by Shri Jai Narayan Vyas.
Lakhs and lakhs of rupees were spent
by the Government. And then
Thakur Narendra Singh of Jobner
was interested in this institution and
he spent several lakhs of rupees. Over
a number of years the college had
shown very good results—90 per
cent. and 95 per cent.—and then by
the time the Second Five Year Plan
was in the field, some other Govern-
ment of the Congress Party came to
power, and then the whole institu-
tion—student, teachers, staff, every-
body—were carried one night to
Udaipur and the college was re-start-
ed in Udaipur.

I cannot understand this. When the
Central Government is spending all
this money on all these schemes and
then when these things happen, they
don’t intervene, then what will the
people of that particular region think?
Not only there is wastage but also
because of groupings and party sys-
tem the people are being hurt. I would
go a step further and show that in
Bikaner we take pride as far as the
hospital is concerned. We got specia=-
lists from all over the world; when
Hitler took action against the Jews
and when first-class men were avail~
able we got a good number of them
to the Bikaner hospital as specialists.
When Lord Mountbatten was the
Viceroy of India he visited many
times the Bikaner Hospital and we
have got remarks in our books to say
that it is the pride of the East. Here
our D. G. H. S. of the Central Gov-
ernment, Col. Mirajkar and Dr.
Khanolkar visited that hospital and
they said that it is one of the bes{t
hospitals in the north of India. In the
Second Plan a medical college has
been given to Rajasthan. For two
years, I know for myself, that the
Health Ministry has been writing to
the Chief Minister of Rajasthan as
to why the money is not being utilis-
ed. I have taken personal trouble to
enquire as to why nothing has been
done and I have been told authorita-
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tively “What can be done? Because
in this matter the Rajasthan Govern-
ment is autonomous.” The reason is
simple. We have complained here
also that the present group that is
in power in Rajasthan wants the
Medical College at some other place
and that hospital is being surrepti-
tiously enlargnd and equipped with
the money not provided for in the
Budget so that in two years’ time the
other place would have equal claim
and the claim of Bikaner will be
overlooked. I would like to find out
from the Finance Minister and the
Central Government this. When the
money is being provided by them why
such things are allowed to happen? If
they are allowed, then what will be
the position? How the people of that
particular region can take interest in
such matters and sacrifice as citizens
of India? They have been called
upon to make sacrifice and they would
make sacrifice but with what encou-
ragement, with what will and deter-
mination can they co-operate with the
Government and how far they can
think that the Government is their
national Government? 1 would go a
step further. We have seern that
everywhere wherever there was
unity, in other parts, the First Five
Year Plan had made much progress
but where, within eight :ear: seven
Governments were allowed to be
changed by the Congress Party, what
progress could be made and how far
the people of that State could be
happy and what benefits could
accrue—you may spend crores—out
of the Five Year Plans? If the Gov-
ernment wants the people to make
sacrifice, they must see that they have
also got some obligation to the peo-
ple to give them some protection.

In this connection I would sav that
there is a tract of land in my former
State of Bikaner—at least 10,000
square miles—where no rich man or
a wealthy man can stay there. There
is a very lucrative job started recent-
ly where if a wealthy man comes
and stays, then his children will be
kidnapped, held in hostage and will
be given only for very big ransom.
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[Shri Jaswant Singh.]
Dozens of cases have happened with
the result that from very large areas
people have migrated and gone away.
I will give an instance and I am
entitled to give this because the
matter is in the hands of the Central
Government. Till the other day it was
in the hands of the Rajasthan Gov-
ernment and on the point of law and
order, I would have been stopped but
on our complaint, the Central Gov-
ernment, the Home Muistry of the
Central Government have taken up
this matter and thereforz I would
like to refer to this matter.  There
is a place called Rajgarh in Bikaner
Division where a millionnaire boy
called Suraj Bhan was kidnapped in
day time in a big town having abhout
25,000 population. Some people camre
and quietly took him away. He cried
but none could stop it. The Rajas-

than Government would not move
because some of the Congress lea-
ders and even one Minister was

involved in this. They would not take
any action. THhen we cam> to the
Centre and it is a matter of satisfac-
tion to us as well as gratification that
in such matters when we come to the
Centre, we feel that there is a Gov-
ernment that would listen and would
rise above party politics and try o
help us as far as possible. We came
to the Home Minister, we moved the
Home Ministry and then as a special

case, Special Police was sent to
Rajasthan to investigate into this,
when for two years tha Rajasthan

Government refused to move in the
matter. My friend Mr. Himatsingka
would be able to bear me out and
also other friends that in the whole
of Calcutta business circle there was
a big stir as to what is happening and
whether they would have to even
leave big towns of Rajasthan if these
matters continued. What has hap-
pened? This particular individual’s
father-in-law called Seth Lachi Ram
of Ganganagar used to give big sums
to some leaders. In one year they
wanted more money and he would
not part with it. So his only son-in-
law, this Suraj Bhan, was kidnappec.
Now the case has finished, thanks to
the Central Government and the peo-

ple have been punished to this extent
that 7 Congress local leaders who
were involved have gone to jail
to the extent of 7, 6 and 5 years. Two
or three of course have been releas-
ed but 4 or 5 of the status of Tehsil
Congress Committee Presidents, Teh-
sil Sarpanch and Panchayat Sar-
panch, have been given punishment,
some for 3 and some for 5 years and
the action they took against the
Minister was to only remove him
from the Ministry. Nothing else has
been done. This is all berause of the
Central Government and we are
grateful to them. If this is the sense
of protection which people can get
then it becomes a very serious mat-
ter as to how far people can have
faith in the Government and in the
national Government and in the Plan
which the Government launch before
them.

There are other things also but

since the time is short

(Time bell rings.)

Sir, two minutes more may he given
because from my party nobody has
spoken and I want your indulgence
for two minutes more, This very
unsocial element in the Congress
Party was to be subdued by my
friend Shri Jai Narain Vyas, who, I
am glad to say, is a Member of this
House. He had to give up his Chief-
Ministership because he could not
control this group. However, in wind-
ing up I would only say that we can
be trusted to make even bigger sacri-
fices if necessary for the sake of the
country but then we feel that the
Government also has some obligation
towards the people.

Eventually as far as the Plan is
concerned, I would like to make a
few remarks by saying that Raj-
kumari Amrit Kaur has shown bold-
ness of her conviction in proposing
that—staunch Congress Lady that
she is—prohibition should be scrap-
ped.
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I wholly and totally agree with
her. Much of this burden will go
overboard and a large amount of
money will be available. In a place
like Rajasthan where some of our
families possess prescriptions for pre-

paring liquors, which in regard to
certain diseases are more effica-
cious and more effective than the

wonderful drugs like penicillin, etc.
If we utilise their skill, we ¢an earn
very good foreign exchange but all
this skill is going waste. If you re-
move prohibition, then the country
can be free from prohibition and this
illicit distillation also will go. This
illicit distillation of liquor is the best-~
run cottage industry that the country
can boast of. We do not get a single
pie out of this and it is most injurious
to the health of the people. Even
though it is not in the interests of
the country and its people, just
because an ideology was accepted at
one time, we should not continue it.
The Prime Minister has time and
again told us that we must proceed
with the times. I would make bold to
say that the policy of prohibition is
completely wrong. We are not moving
with the times by pursuing this
policy. Rajkumariji has said that if
Gandhiji were alive today, seeing the
conditions of the country and seeing
how far prohibition is being main-
tained, he himself would have asked
for its withdrawal.

1 feel that the Budget proposals
that have been placed before the
House by the Finance Minister are

not helpful and a radical change will
have to be made to give relief at
least to the people who are poor

and to the Five Year Plan also, If
you want that the whole country
should be associated with the Plan,

you have to create an atmosphere in
which people would feel that the
Plan is theirs, that it is not a Party
Plan and that the Government is
theirs. Even in the same party, with
an overwhelming majority, if the
Government is allowed to be changed
seven times in eight years, that is
not how progress can be made.

1208

|  Smrr P. D. HIMATSINGKA (West
| Bengal): Mr. Deputy Chairman, most
of the Members have said that this
Budget is one integrated whole and
that you cannot pick holes here and
there. We have to look at it as one.
To understand the Budget, we have

to look to the background and the
background is the Plan. The Plan
that was framed and that was
approved by the Parliament set up

certain amounts that would be neces-
sary for carrying the same out. Sir,
it is an ambitious Plan but it is a
necessary Plan. If this could be put
through, there is no doubt that the
per capita income of the people will
increase. It will bring in happiness.
It will bring in prosperity and all
that but the question is whether or
not we have planned too high. Sir,
in spite of the fact that it is a useful
Plan, some of the persons, economists
and those who understand these ques-
tions, are of the opinion that in spite
of this levy of taxation, it will be
rather difficult to carry out the Plan
as it is because the resources that
we can lay our hands upon along with
the resources from outside will not
be sufficient for all the items in the
Plan and, therefore, I am not sur-
prised that the intelligent Finance
Minister that we have has put in a
hint that it may be necessary to
have some revision and that it would
be inevitable. If we do not take
notice of faets, it will be simply a
dangerous thing for a Finance Minis-
ter.

Sir, the Finance Minister has put
forward four criteria for the Budget
and they are sizable addition to pub-
lic revenues, larger earnings and
more savings, check in domestic
inflationary pressures and change in
the tax structure. There is no doubt
that there will be a sizable addition
to public revenues and we also find
the tax structure changed but I do
not see anything in the Budget pro-
posals that will give incentives for
larger earnings or more savings.
Whatever has been given by one hand
has been taken away by the other
and, therefore, it is very doubtful if
there will be more savings which can
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be invested in other productive indus- |
tries. I do not also feel that this
domestic¢ inflationary pressure can be
checked. There is no doubt that these
excise duties and other taxes which
have been levied will mop up a
large amount of money from the
money that is being poured by the
Government in the various schemes
but as the Finance Minister himself
has said, the rise in prices is very
much more so far as wheat and rice
is concerned; in the case of other
manufactured commodities, the rise is
very little. If you want to check
this inflationary pressure, you have
to make provision for sufficient sup-
ply of foodstuffs and, therefore, it
i$ necessary that we will have to take
steps to increase agricultural produce
and also make provision for the
supply of foodstuffs at a cheap rate
and in sufficient quantities. If we
do that, we will certainly be able
to put down the inflationary pres-
sure to a large extent. Sir, the figures
show that there is sufficient amount
of food in the country but because
the producers of food are in a posi-
ticn to hold on they do so. They
know that on account of the situation
or the atmosphere that has been
created in the country by the various
speeches and talk all round the coun-
try that there is shortage, they are
tempted to hold back the same in the
hope of getting higher prices. There-
fore, unless something is done and
something is given to them, to  the
persons who hold these stocks, some-
thing that they need, you cannot
expect the stock to come out for use
in the country very easily.

As regards the excise duties, I have
to say that there is no denying that
they will have some impact on the
general mass of the people and, so far
as the people in the lower income
group is concerned, the impact on
them will be much more than on the
higher income group. On the basis
of the percentage I have worked out,
so far as the impact on the group

whose income is about Rs. 1 to 100 is ;
concerned, the percentage of increase

comes to 1.03. On Rs. 101 to Rs. 200, it
is 87 per cent. Similarly it goes on
decreasing as we go up to the higher
income groups. There are a large
number of persons especially in the
middle classes whose income is below
Rs. 250 or Rs. 300, per month who
find it impossible to make both ends
meet, With the usual expenses of the

family, with the education of the
children and other expenses it is
almost impossible for them to save

anything, and this additional expendi-
ture certainly will mean an additional
burden. Therefore what I would
suggest to the Finance Minister for
his consideration will be that imme-
diately steps should be taken for
supplying subsidised food at reason-
able prices so that the extra expense
that every family has got to incur
may be offset by this supply of food
at concessional rate. Also, if he is
going to lower the taxable income,
that is to say, if he wants to stick to
Rs. 3,000, then he should consider the
question of giving some concession or
some- allowance for the education of
the children of such income groups.
It need not be given to all the income-
tax payers but for the income groyps
whose annual income is Rs. 4,000—
Rs. 4,200 or, say, Rs. 350 per month or
so, some consideration may be given
for the education of their children
because, as you will see, Sir, the
expense on education also will go up,
higher price for paper, higher price
for copy note-books, higher price for
various other necessary things, higher

bus hire, higher fare for any other
conveyance that they may be using
for sending their children to school

or college. There some consideration
may be shown to these low income
groups. Steps should also be taken,
as I have said, for extra production
and supply of food, and we should
certainly create an atmosphere an-
tell the people that there is not so
much shortage of food, as has been
made to appear by the various irres-
ponsible talks and speeches in many
places.

Then, Sir, so far as the suggestions
that can be made for improving the
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budget are concerned, I have some of
them. A large number of hon.
Members have given various sugges-
tions and I ... just indicate what 1
feel about them. I have already
stated about the f{air price shops and
relief to low income groups of people.

wealth is
the new

So far as the tax on
concerned, I suggest that
companies which may be born and
which may come within the scope
of the wealth tax should be exempted
from its operation, at least for a
certain number of years. You know,

Sir, that a company when formed
cannot at once go into production,
cannot start production, and yet it

will have to pay the tax even when
it has not begun to function. Spe-
cially if it is a company for the pur-
pose of production of necessary arti-
cles of daily use, certainly some con-
cession should be given; otherwise
the result will be that there will be
no new companies coming up; no new
companies will be formed and as a
result production will remain where
it is, and with the increase in popu-
lation and increase in income there
will be more demand for various
articles and then inflationary ten-
dencies will grow. Though the pre-
sent supplies may be quite sufficient
for the present needs, those needs
and those demands will increase with
the increase in income and popula-
tion and therefore, unless there is
some sort of encouragement for addi-
tional production there may be some
risk of inflation for shortage of sup-
plies. Therefore I hope the hon. the
Finance Minister will consider the
question as to whether some exemp-
tion from wealth tax for a certain
limited number of years or period
cannot be given to them.

Another provision that is there in
the wealth tax measure is this. Pri-
vate companies and other companies
with a paid-up capital of above Rs.
5 lakhs will be taxed,

(Time bell rings.)

There is a provision, Sir, in the
Schedule to the Wealth Tax Bill, in

i cession for double taxation.

4
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clause (b) of Rule 2, where an attempt
has been made to provide some con-
What 1
mean is, if you tax a company the
shares of that company must also be
in the hands of individuals. Now, if
the company has been taxed and if
you again tax the individual who
holds those shares, you are taxing
the same wealth twice. Therefore it
should be considered whether or not
some concession ,should be given in
cases where the company Is being
taxed; you are not exempting the
persons who hold those shares. Sorfie
such concession should be given. The
provision that has now been made is
absolutely insufficient wunless the
person coming within that rule holds
about 40 lakhs of rupees or more and
has large volume of shares also in
that amount. Otherwise that provi-
sion that has been made is absolutely
iltusory and will not go to the help
of anyone.

Now, Sir, another thing, though it
might affect very few persons. But
1 think it is reasonable. Now ?There
are a number of old ancestral houses
of various big persons, like the prin-
ces and Maharajas. In Calcutta we
have one Mullick family which has
got a house worth now about 40 lakhs
or 50 lakhs of rupees, but it has no
income. In fact it is a residential
house. Now i it is a residential
house, an old ancestral house, some
concession might be given, just as we
have the provision in the Income-tax
Act, in section 9 sub clause (2) first
proviso, where the value of a resi-
dential house is limited to 10 per cent.
of the income from other sources.
Even if the house is valued at a much
higher amount, for income-tax pur-
poses it is limited to 10 per cent. Of
course there are other provisions
where it might be otherwise used;
where it might be rented. But it is
not taxed more than 10 per cent. if it
is used for residence and is not giving
an income. A similar provision might
be made for ancestral houses if the
owner does not own other houses
which might be rented. Tf he owns
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more than one, of course this conces-
sion should not be available to him.

Similarly, Sir, in the expenditure
tax also there is one small suggestion
that I will make. In clause 6 certain
amounts have been mentioned as not
to be included in the category of
wealth and one of them is “any taxes
including the expenditure-tax pay-
able under this Act, duties, cesses or
fees paid to the Government or a
local authority, but not including
*¥xsxxx*any fee or penalty in
respect of an offence under any law
relating to the levy of taxes, duties,
cesses or fees.”

Sir, you know in the various pro-

visions in the Income-tax and other
Acts
(Time bell rings.)
I want 15 minutes more, Sir.
Mr. DEPUTY CHAIRMAN: There

are more speakers.

Suri P. D. HIMATSINGKA: I will
finish now, Sir,

There is the provision, Sir, that if
a man fails to file his return in time
or there is some other mistake,
penalty is imposed, which is one and a
half times the amount of the tax. I
am suggesting that if a penalty is
imposed in those circumstances, that
also ought to be included within the
amount of expenditure. It will be
different if a man is fined in court or
some other thing like that, but cer-
tainly if a penalty is imposed for fail-
ing to file his return or some other
thing like that, that should be
included as expenditure.

Then, Sir, there is a good deal of
room for preventing wasteful expen-
diture when large amounts are being
given. I am an admirer and user of
and. want Khadi and other village
industries to be helped. But what is
happening? Large amounts have been
given which are not being accounted
for. These things certainly ought to
be looked into and wastage and
leakage prevented. If we can do
that that will certainly be helpful.

+ Another small suggestion about
| bonus shares. I find that 30 per cent.
! has been recommended to be impos-
ed if bonus shares are issued. It was
10 per cent. before. I have not been
able to follow the reasoning, why that
has been done, because, if you allow
bonus shares to be issued on payment
of 10 per cent. of the amount of the
shares, you immediately get a large
amount. Supposing a company issues
bonus shares of one crore of rupees,
it has to pay straightaway 10 lakhs
of rupees. But if it gives dividends
at the rate of 10 per cent. it can go on
every year and still it will have to
pay only about Rs. 40,000, on the
extra 4 per cent. only, that is, above
6 per cent., which will come to only
Rs. 40,000 and the Government will
get much more by this 10 per cent. on
the issue of bonus shares, which will
be quite sufficient to give them an
annual income of almost an equal
amount,

There are some more suggestions,
but as my time is up, I do not want
to take up further time,

ot Fo Uo FIT (IAX ¥3T)
qEAGIT HEWRA, AAAG qI€T Y
¥ T § A g N, F IR A
HAFLT FEAT | IZA T T8 77T
gt wrar F ;e ey fear ) afe
TR HIT R Y ITHT FAFTT FL AT
fe=l T & ¥9X F $F FgNT AR
| qerEar € 1 3w ) uwar ¥ fae ag

g wsHGr qTT FAT

| ZHY T § 9 oS afgarag fY
Waqrg AT AR E | DT e A A
@ @7 § R el & ft 3 ux A1)
qf¥hE g AT AT AT Fr 0§ )
ad o & fF s feat @ fedy @
FG FW FIA F7 qfaq@a 7 7§ A
sfrrop fRar &, a8 W10 @I AR
a1g & et 7 2% Awfas qrar 7 34
agi =i arfgen fe=dy 7 faemm )
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ot Iqganafa - AfFT o9 Qv awe
T ara & 1 fg=r a1 787 31

Y Mo o FIT : AT FIA TIE AN
& arq 7dt & afew ag T Ay At
| g—fog w@ifar a9z & 9%
w@r & | afe 7 qa a8 3 W@ g—wm
Iy g STy ager—fReesy w1
FICATER 3T AT &l TF @ 5T & |
@Y, AT 97 3% Yo & fE
qAY TW FIT & FCT g H7 Afiaw
AEAT AT B AT FE |

g ¥ 7947 A1 A qrAAry g 74
wERA W1 qATE IA7 QAT § FF A
& 39 F g8 FFar mar a1 gy T9Y
AT AT FIT F T IFIA AT 1
Ig &9 Ig A7 (& daqdfa asEr 1
T FA F fag F avgT 9219 F fag
FATR AT &S @ | A% qF 49
T FA 2, IAF0 feAT agT ST
& AR TR FC aga F@ ¥ A8 98
TE & FET gH AN & qHT TG § |
ag g@d ad g % 97 9q geqrat &
T EAT 7 gl I{FA qad I 40
FIT | I gY& AV A&t 1 fawaAt war
a1 fiF 98 TR AWA ¥ g% &Y
FUAF——AT AR A 9§ FT ¥ gATT R A
FAE & T §—H  AZ TR A
MSAT T HTT IFIT qg ATHAT &Y & |
%W AT W, SuadATdld wged, OF
AT A1 T § fAqq o1 faamar srgan
g f5 g7 a7 femmr 9 ag 919 916 FI
F fr gu v fazaw fFay av fF a0
i 99T 7 FFe FH1T Y 10T 8 59
3T | w0 FIT P agw & w59
19 I T f2ar g & 1 forg ga #%
% § 3 fAoa & gF ady g1 =igg |
3% &, a€T fema AR aggd @ aw
3fFT U g ag A A fF oG ®

“gw q T fqog fRaT av ? gRT oF
faora ag faram gv % ¥ g2 © @Y #08

{4 FY QAT BT T F4, TAFAT R
A aF § IR QT FA, FHT IAH0
I 95 ag W a1 iR ¥ gwie Ay
FA$ 7QAT @9 FOT AT 9% fqO7
g/ qaA qard | AT £ 93 T 7
TaF qTq 0T gA ag WU A A ST
ags & g7 ag W 99 9w
TIT & F FG AT——~HTATT TI717 AT
q q1 OF 1T A} AT FgT qT—fF
ZATl 7 AT fega Aty A qA@ *1
gt § 5 faad £ oi@d ad g
FHT, I3 w>Afae g, G 7 g
29 9T gN fa=rT &0, g AT #3
T fow aag Fa7 sfccai it saa
HANTT FAA qF@IT A 740 1 7 QA
fream guy fFq 9 1 98y uw frew
F AT AT Fgr AR O 78 fre=g
Y frar ar f5 gw 39R afadq o #1
FRT AT F | 78 78 frewg fpan
97 fF g7 ¥ gIX & §F FUF 947 @9
FAMTAT A ¥ ML R 4T AT
‘YT @F FIA FT 917 FgI &, A1 99
94 frzem 1 a_AT 7 W@ W GEh
§ 1% wgar § 5 ¥ g9} = A F03
w7 9T & AW Ied AW @ A
wr=q 7 307 veq A AiegEr affeafa
¥ gW WTEET ¥ IFGT FT GFA § AT
Agt | AT & A3 adr av wlearg
¥ BFHT AT FEATE ¥ I FHYT A
FY A BT AZT FL FF 3G FSATE F
N 7 AT FAAT G 8T TG HIXIT
FT UFH § IFA 9§ FI HG*T (909
FE 0 AT a7 g & 9y
VLA T 2 FT a8 7 [ ¢HT gFasly
gror, faF a6d a9 & 97 g7 @
g g AN, gA FE AR | FHady
T 7€) e &, ¥ g1 s §Y 708
F A FHY FIAT A A AR T
gar, sa8 fogdr g1 a1 A W e

a1, i JgT a1 798 & fF 30T araT
AR 9  av Agf & | F yd aweqt
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FT =7, OF 797 fasz & & /7 A
{gATSTT, gEATATAT A T RATH T
FF & T8 A A R, g AT gy
g, 99 % agi & ©F a3 Ja—1 5
9 A F, AHAIGEATA &, FAJTT e
T F$ o=y A F T AE S qhw
I a9 ardt B A qedl AT FA
¥ ford agi #1 STAaT da12 AT o g
IAFT TXAH FAT AT 7 GOTH a8
gt {F agt & 98 0 S8 & A
BT HTFS G AT AT Figd F g
TR H FAT AT TI7 HYT I
= A -9 FT FOITT & A A
F——mETiAeaT HX 715 g€ a7 | §
TreuT g fF T.HETE 1 gW 419 ¥ &'
AT FF AT A, TG GGE {1 AR
oz 3G (F FET @41 a1 Ay I O Y
T0 el F IHT 3T A W
qTAT F7 W FL qE FEa § [ TART 7
¥ foa 29 amaw &1 A $a9 Ty Ay
AT T THT HE AT (F I
qEANT F Ir" A F FTO——A(eF
I [ q09 § @ F A| & FI0—F
IgY &Y {5 39 MATT HV THT A&! q0
T qiEF AT 3T FET NG T & A |
g9 9¥ g4 a3 e & fa=ng w7
1fEq 1 gF gad) JNT A AT AR
f& g9 31 7 &7 e o | g
{qa g9 ggex 7 g7 ATt & a1 2 5
gd agigd ¥ A 3@ qfvead v
AFNFAT FIAT ATgT | I& QY F
ATy qATEAT FIAT AM(Eq A g ST
FTHT F A I8 Aoy qfcfeqaay v
TWEY F AT qFGAT FR
waav  faer a1 @77 9w @l A
ud F1g FEwa 98 frarg ot
#ig o gW gl ¥ A W
ufefeafa 1 qamfaen & F fag Jar7
§ afFT ag £% agrgdr 7 11 B
afgdar & arg ga a7 & €0 79T

6T SFOF O I | g9 39 aE &
T4, TAAT Ted) T % gqT HIF AR
ST A ST Tl & 99 T g7 Tk § AT
9§ wiF, SfFw afz ga 7t A
T gE & fF ogw wEs 7o B
MF A ggr Ag i gw aug o wodt
wiae av 7dt wg90 afew fre 94 &
af gra §7 27 77 aY g7 FET F @I |
gH TF 9T aRTET ¥ faE s
Afgq | g A ITEAT § A qW A
IATAAT 19T W AR 5 gw Imarfagt
1 QI FUGT F, IAHT TV F U=
HFA %, 97 g [FAH F1 FAT FT
F 7% 97 F1 gET A 96T A4,
31 & g9 SATa) & HITEW | 4g IAIFAT
@A ATEd FFT T IGEAAT H gH
oAt wgAfy 7E Se 3 =nlET o

T A a9 qWATT Teeqt ¥ A
frazs Fem % 9 39 9v wiieT &
fa=1z & % w17 S o7 age 97
T 3T § & ag FTF A1 AT a7
CrEA

AT ITHAT AZET, ATATT
faa /51 wgey 1 Y Wi § 9w |
q%5 & 97 <FFTT AT F Heawd
qr+ fagm &3 w1 § |

T 39 TFIT§ -

(a) They must produce a sizeable
addition to public revenues;

(b) they must provide incentives
for larger earnings and more
savings;

(c) they must restrain consumption
over a fairly wide field;

(d) they must initiate such changes
in the tax structure as would
make tax yields progressively
more responsive to increased
incomes and facilitate
ete.
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w3 S § 4 WX FAfedl @ IFA
Ty qTAY T@r & | SiwT IH o=l
FAEL F1 T SR @A AMME AT A
ag A 7 & WY (waF § gHAQr
g fF wud qger Fa1e it A1fed ot

(e) the people should not feel the
burden too much. ‘

Y g TiwEr FHIE JT qET FET §,
gudT a8 fawga g w1 AW gAY
'Y ST AT T § F7 qi§ ¥ A,
§ qE0T 39 FARY 9T $F AGT A
& 770 I g AT T T g |

Jureas WA, & a7 T g 0%
AT AGAT FISTAT T ¥, 500 FUT qF
qifaa fad A gk g 9 A wiEE
AR T§——ITAT TIAT 9T F H,
Star f& seadr gf aiieafa 7 arw
AT F—AT T 9iF T F 07 g4
WTAT AT F: 9§ 7§ T FL9T | 37N
w1$ grfq Al geir | uF A | F1E
FrEaE €0 F7 gl f7 qgar afes
IAR ATHT AT FIAT ZT AT
1 QA FIA 7, FFTF Sl FIF AT
AU

IIETy wEEy, F 78 fAqaw Fwa
& faq 747 w7y @pit & 98 Ao
FLH § T THAT FI ) & 17 =W
TMT TAZA, JTA 9 AT T3 F FA
FIfFT A dIIAT AT FTGHA
F9 % g TIaT auTgd 1 qEY wreey
oA &, T FT I 9T THAA FLAT
@Y YT W Q9 W H1 Tqa7 &
T A FT gEAET AMLC F 0F qF
FIIN NS FT GIIT AAGT § JgIW
g | T § argan § F ag wde S
faq w1 v @ §—3F T | §
I8 FAT—FTHRTIT & W FL Jg e
T AT FAATET F A FX A

ATl HT B9 T @ & W IF Iqe;
T E, IR I @ FEET d GO
FL, T A X F 7Ad 1 Y K-
gfTar oY aF A g1 E &, $F 4N
|9 fFa 0 R §, 0 A g0 faT aF
& fow OF o §Fd o, IAR! HL
I% G T F AT [T A8, FaAA
Ao 7Y for S99 g=@ g afes
qeq T qFT a8 g f6 owar F
FIT IE AT IS fF ag ag T
foF St FTHTL @y AT AT FF @ E
A gk fad gT T FT @ w7 &
FEUAT FT TFT W | Ao Iureuey
wZIZa, FT 3@ AT § 9 g A
BET GrET FITL RT AT A FE, T GATL
AtEt F AT HIT AT F AT E |
¥ 7T afc g7 e @ 3 aY sy
R XA A TF T I N AT BT &
& W A9F I § F AT AT g
feswadl F77 § W &80 T Fg §
f& gw 7 F ) w77 TOF 7
T Al 99t &r & gafr o o
T A7 | FET Ty A1 &, =R )
i {91 =797 39 9% gW A @9

ffar 7 SH feF OF ¥y3A F IFTH

AT JAT qEET 7 geAwr.
(wwm & waY)

o a0 TRl 3 W @9 g AR
D AT/ ¥ AT, FA © AT To GF
2T | forfar gaag s=7 9/ 9d 39 9¢
aF FET——2 FTT J0 AT 4R FAR
FET, AT ¥ §ATT 7o §id 9 #1117 |
AT ATE HT g A w07, GG A A
FT T fFr ga—v %o dFg ¥
g T, AR T AUF 9T GTHT
Y BT Y F—aF AT & 5 AR
R¥ /AT FX YR T To A\ a¥ |
q AT AT 3HF FI7 g7 T @F FX
R | S w=) Aver € qg, 7|
=T AT THE &, ° oFY w ¥ v
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g STel 9% qrwEs St 47T % A
T a1 g g zafag qm e M ag
N9 T 97 FF F geaar 941 agi g |
Tga fra g g W) agfamg &
@S qF | AfFT FHT 9§ A
o= g §—=2F, 99 W a1 FA
et 9% ¥qqT g9 FfAT, 39 ¥ Y 9
Feer A9 9% @F Sifad, R oAy
TAUST TEERIT 1 FaTa 75 & FoF W g
&3 ¥ w9 frad Gwet arafaa & a3
1T FL THT §, ITHT ST T TFY
§ | @ ufars 7 9 '9ar S
YT I9F1 HEE FT qF6S & | gafaq
§ 39 ¥ FEAT AEAT § O G R
srafasar #t A1 fawry w7 § =
T 4rfge |

gqreTer AElEd, UF AT AT A
arfas 7 FF | g 99g gIEAT &
wFET & FIL, qA AT g AT 2,
9 7 qgq a1 AT Ay 57 ar @ d
T g0 T 7@ F (a7 gt fg v
w® g\ faa @9 95T § qgEF agi
FEEUETUA AFN I @A A
fo T a0 F AT FAR AFAT F IR
#2 A TG I T T AT T/A
¥ 9o &Y 7=y ¥ foad v g | q ad)
aumar fF e @ ar ST @ § oo
QR TgT TG 3, 7T B2 § AR AR
AW ESTH | G G a0 & AFA
T 3 AT | AAATCAT TAAT a7 &
g f Tre 9%F 9 SqAT WA F g
73 |

faw ITHSY (=t dto o waT) ¢
HTo gIT7 rafamw FHer wt 73, fawr
HATT ¥ 39 FO gEERy A8) |

st Wo TWo FIT : { 7 HTIHT ATH
gafag faar i ga awy @19 & g7Hw1L
AR Y ot 43 gud ) foawm fedr Wy

AITAT FT §F & GFa+q 3V, IYHT T8
FIT AT TEATT A7 FITFL

(W )

Ty frre @ gy o ;0 ?

=it gaawrafa : ¢ fme frad

=) §o Wo FIT : JT 9T =AY
g1 A G fF FLIA0F AT 7
AT 9T TAT FF IT & g,
gafaq ot ag o3 fe fraqc w4t
T3 Y AT Aty A A, gk ar
REA A

Iqreaer Wi, g7 5% & sufaq
q g7 FU & qeeeg 7 frafy fra gm
fEam ¥ qd 7=z A §, AT X
7Y : femaars o% FT qA A WY
AT | FoF S T AT TV AT
Wt 7 wegr 7 Fa7 | T9Y WA
TEg FUE TIT F AE Y, A
A FAT AFIAT IrAT F FYC T
FT & QIF, 12 917 FUE TIF 4477 FY
T T & 1 3T J AT AHEAT I F
g7 I F €T § T8 FUT 7T ATIR
frRem AR goff AR Aratray & faad
qTET © FHAT §TT T THA AT FH FT
§1 arqf ag faaars av arqa
qeaT & | T IEZ FOF fAawmr IqT
g FAT F FAT T AR E 0 A
TEHAT ¢ Fo9 90 A=ZT &1 | FIAS AT7H
uF T8 faw 19 faaat atq #1390 I
4T & AFAT qF § | |

(ama ® )

T F,qgT I qH F GIE
W TEIC & FIT A AT 797 @ &,
agred, #FifF fFaer & g7 :IT T
FET 7 | AT T AT IqH A
AT A FTIFT 7 1 79 30, I W
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FATTIFT FIF I T 9T ATH )
ST OF fFer & #/IT O T 0D
AT E T 30, 3Y W F BIEF qT a7
gg | (FeT o % 9t aoret &)

Mr. DEPUTY CHAIRMAN: That
will do, Mr. Kapoor.

Surt JASPAT ROY KAPOOR: It
would look rather ridiculous if I cut
up abruptly at this stage.

Mg. DEPUTY CHAIRMAN: Please
wind up. You have taken t{wenty
minutes.

Sarr JASPAT ROY KAPOOR: If
the clock is moving so rapidly, I -will
sit down.

Surt LALCHAND HIRACHAND
DOSHI (Mysore): Sir, the budget
contains features which are sen-
sational as well as coniroversial. The
Finance Minister has come out with
proposals which comprise taxation to
the extent of Rs. 100 crores in a
year. In this year for part of ihe
period, it works out to only Rs. 77
crores. All this heavy taxation is
meant for the purpose of the Plan.
The first Plan came into existence in
1950-51. At that time, prices of food-
grains were very high. The index
figure was more than 410. Everybndy
disliked such high prices and the
Government thought that they should
bring down the prices of food-stuff
and every effort was made to bring
down the prices. By 1953, the prices
of foodgrains came down partly
because of the financial policy and
partly due to the bumper crop that
was obtained in 1953-54. The food
article index in 1950, as I mentioned,
was 410. In April 1955, it came down
to as low as 280 and after this, in
April 1957, it is more than 420. In
other words, for these two years from
April 1955, the food article index has
again jumped up to something like 40
per cent. over the April 1955 price
index or has assumé&éd the same
seriousness as it had done in 1950. If
you look to other statistics, you can
find a partial explanation. At the
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end of the war and after that, cur-
rency circulation in the country was
to the extent of 1,400 crores. The
Government decided that they should
bring this figure . down in order to
bring down the cost figures. By
March 1953, this was brought down
to Rs. 1,200 crores. Now, in 1957, 1t
has again jumped high and has
reached a colossal figure of Rs. 1,600
In other words, in four years'

crores.
time, currency circulation has in-
creased by 33 per cent. It is no

wonder then that the prices of food
articles should soar in a way that
they have done in these two to three
years.

The Finance Minister has come out
with his taxation proposals to a high
figure of Rs. 100 crores. He wants to
mop up the surplus purchasing power
that has passed into the hands of the
people. He wants also money for the
Plan so that, after completing the
Plan, the standard of living of the
people may go up. The immediate
reaction to this colossal taxation is
that a sort of dislike for the Plan is
likely to be created. The tax-payer,
even the smallest man, has begun to
wonder whether the Plan is going to
succeed tomorrow or not and whe-
ther the expected targets will be
achieved or not. But in the hope of
achieving all these targets, he has
been made to pay through the nose—
Rs. 100 crores in a year he has to
pay in the form of taxes. But if you
look at the two-year figure, you will
find that the taxation from 1955-56
to the estimated Budget figures of
1957-58, has risen by Rs. 200 crores.
Let me give you the figures. In the
account figures of 1955-56, you will
find that the total revenue received by
the State in the form of taxation was
431 crores of rupees. The estimated
figures for 1957-58 are Rs. 596 crores.
These are anticipated figures. I
believe, as has been the usual practice
with the Finance Ministry, the ulti-
mate account figures, so far as revenue
receipts are concerned, are always
much higher. Even assuming these
anticipated figures, it works out to
Rs. 165 crores plus an anticipated
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receipt of Rs. 15 crores in the form of
compulsory deposities that the Gov-
ernment are forcing the companies
to make to the Reserve Bank. The
total comes to Rs. 180 crores. If we
look at the expenditure side, we will
find that all this revenue is going to
be spent on the administration. I
would like to be enlightened by the
hon. Minister, Sir, whether this
administrative expenditure includes
the expenditure on the Plan, But from
the figures, as you will see, that the
defence expenditure which was Rs. 172
crores in 1955-56 will go up to Rs. 252
crores by 1957-58, a difference of Rs.
81 crores, or almost 50 per cent, in-
crease in the defence expenditure in
two years’ time. On civil administra-
tion, in 1955-56, the expenditure was
Rs. 94 crores. By 1957-58, it will be
Rs. 191 crores, a difference of Rs. 97
crores, which is more than double,
tHan what it was twao years back. The
total of these iwo figures comes to
Rs. 178 crores, more than the revenue
that the Finance Minister would be
getting from 1955-56 to 1957-58. Thus,
Sir, all the extra revenue we are
expecting in the form of these in-
creased taxes is going 1o be spent un
civil as well as defence administra-
tions and yet, we have a gap of Rs.
265 crores for the completion of the
Plan. This is exclusive, of course, of
the additional expenditure that is
likely to be incurred due to increased

cost which is mounting year after
year,

As T have mentioned, food prices
are going up and prices of imported
items are also heavily going up and
all that expenditure has to be added
to the anticipated expenditure on the
Plan. The Railway Minister, in his
remarks, mentioned that he could not
take care of the first year’s Plan and
he could not spend all that he could
spend, because he could not get the
raw materials that he wanted. The
Plan wanted more than a million toas
of stee] for the first year and he could
hardly get 4,00,000 tons. As the Plan
progresses, the requirements of steel

I

| that this differentiation

by the Railway will go up to as much
as 1'6 million tons. It is expected
that, as soon as our steel plants begin
to operate, there will be a plentiful
supply of steel. But 1 doubt very
much if all those plans will really
come to the help of the Plan till
1960. And what happens till then?
We won't be able, as far as I can seg,
with our resources in foreign ex-
change having been so short, to get
enough supplies of steel from foreign
countries where prices are going up,
where shipping and freight charges
are going up and the cost of itaporting
steel and other items is steadily going
up. And for that reason, Sir, there
is a great doubt if we will be able
to achieve the targets laid down in
our Plan, even though we may be
able to raise our funds,

Sir, the taxation proposals hit the:
common man very hard. The
Finance Minister has brought in a new

set of tax proposals, the wealth tax
and the expenditure tax. To my
mind, these ideas are taken from

Prof. Kaldor’s report and his recom-
mendations. Strange enough, these
economists made certain recommenda-
tions, and as is the common practice
with Government departments, and
particularly the Finance WMinistry,
these recommendations are partially
accepted. Prof. Kaldor, when he
made those recommendations, he did
recommend a wealth tax, he did
recommend an expenditure tax, but
along with that he made a number of
recommendations in other directions
which have been largely ignored. He
had recommended that the income-
tax should be brought down to 43 per
cent. of the income, that should be
the maximum. Well, in this case the
maximum individual direct income
would be 77 per cent, while the in-
direct income would be to the exten*
of 84 per cent. and that indirect
income is to be charged at the higher
rate. Prof. Kaldor had recommended’
should the
avoided as it would affect savings,
Wealth tax will itself affect savings,
because after all the Finance Minister
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1s anxious that the people should have
more savings. And what are we
doing? We are taxing the savings of
the people. Even in companies when
a dividend tax is levied, it is mainly
on the savings of the companies. The
wealth tax is to be charged irrespec-
tive of the fact whether the company
makes profit or it does not make
profit. In fact, there are several
companies which are not making any
profit at all, and they will be subject-
ed to this wealth tax. Even the
paid-up capital which 15 not really
the wealth of the company itself, but
is a capital which is kept with the
company as trust for running the
business, is to be treated as the com-
pany’s wealth as well as the share-
holder’s wealth, and there it will be
taxed. Stretching this point a little
further, Sir, the same wealth will be
taxed more than twice, because if that
company happens to have a subsi-
diary, that subsidiary will be taxed.
The main company will be taxed and
the individual shareholder will be
taxed. This is a wrong principle to
my mind that the same asset should
be taxed several times in this way.
And I do hope, Sir, that the Finance
Minister will reconsider his taxation
proposals before they are passed by
Parliament.

Sir, the feature which was intro-
duced a few months ago—depositing
the reserves of the company with the
Reserve Bank—is a factor which is
going te affect the working of the
private sector. It is often mentioned
that the original Plan is of Rs. 4,800
crores, which is a totally wrong
figure. The Plan as such is for more
than Rs. 6,000 crores, if we take into
consideration the figures of the pri-
vate sector along with it. But every-
body seems to be concerned with ihe
expenditure under the public sector
while the private sector’s require-
ments are forgotten and are not cared
for. The private sector has got the
responsibility of carrying out its own
targets for which funds are needed,
and if funds are taken away from
them, the resources are reduced and
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in that case it will be extremely diffi-
cult for the private sector to carry
out its responsibility. Sir, the deposits
have created a new probler‘trli“l had
the occasion of approaching an inter-
national credit organisation known as
the International Finance Corporation
for a loan. And when I approached
them, they said “Sorry; we cannot
look at any proposal from this coun-
try in view of the deposit scheme or
the legislation that the Government
have passed in this respect.” Sir, the
letter from that organisation is inter-
esting, and I won’t take even half
a minute to read it. It says:

“We must reluctantly express our
concern, however, about the amend-
ment to the Income Tax Act
recently adopted in India, which
appears, in effect, to freeze a sub-

stantial portion of the profits and
reserves of companies except for
purposes approved by the Govern-

We fear that this legislation

regulations
restrict the
investors to

ment.
may open the door to
that would seriously
ability of legitimate
find a sound basis for committing
their resources in India. We have
conveyed such views to the Indian
authorities. Pending the receipt of
information as to the availability
of adequate guarantees for the
exemption of enterprises seriously
conceived and engaged in industries
beneficial to the Indian economy, we
are not in a position to make any
decision regarding a specific invest-
ment proposal in India. We sin-
cerely hope that such guarantees
are contemplated by the Indian
Government and that their inten-
tions to this effect will be made
known in due course.”

You will see, Sir, that the private
sector is finding it difficult to raise
finance for carrying out the responsi-
bilities that have been placed on it.

(Time bell rings.)

I would only say that the Prime
Minister assured the business com-
munity at the meeting of the Fede-
ration that we do not attach any
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sanctity to the Plan and that we can
modify it or we can add to it or cur-

tail it as the need arises. For that
reason, Sir, if we want to see our
Plan a success, let us not create an

atmosphere whereby the individual
of this country will be scared away,
will feel disgusted or will feel that
he is being deprived of his legitimate
earnings and that a heavy burden of
taxation is being imposed on tihe
various sections of the community.
For these reasons, Sir, I feel that the

i

Finance Minister should reconsider
his proposals and make the Plan
more attractive from the common

man’s point of view,

Mr. DEPUTY CHAIRMAN: The
House stands adjourned till 11 A.M.
tomorrow.

The House then adjourned
at six of the clock till eleven
of the clock on Thursday,
the 23rd May 1957.



